1546

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 425 OF 2023

IN THE MATTER OF:- \

Deepika khari Applicant
Versus

State of U.P. & Ors. Respondent(s)

Para wise remarks/ Reply on behalf of Respondent No. 6

(Director General, Forest Survey of India)

I Anoop Singh, S/o late Shri. M. N. Bhatnagar, aged about 60 years,
presently working as Director General, Forest Survey of India, Headquarters,

Dehradun do hereby solemnly affirm on oath and state as follows:

1. That I, Anoop Singh. S/o late Shri. M. N. Bhatnagar holding the post of
l?irector General, Forest Survey of India Headquarters, Dehradun and |
have made myself acquainted with the facts and circumstances of this
case and | am authorized and empowered to make and swear this
Affidavit and submit the report for and on behalf of Respondent No. 6

(Forest Survey of India) and | am competent to do so.

2. |, the deponent named above do hereby verify and say that the contents
of the above affidavit are true and correct to my knowledge and are

based on official records and nothing material is concealed therein.

3. It is respectfully requested that in view of the foregoing submission this
Hon’ble Tribunal may be pleased to accept the response from FSI or
pass further Orders as it may deem fit in the interest of justice and proper

in the given circumstances of this case which is as follow:

The order dated 21.10.2024 passed by the Hon’ble Tribunal was received by
Forest Survey of India on 24.10.2024 (ANNEXURE-1). The same order was
also received from MoEF&CC, New Delhi on 24.10.2024. In the said order
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Forest Survey of India, Dehrjd5457made respondent no 6 and it was
directed by the Hon'ble tribunal to the respondents to ‘file their response as

also a reply to the report submitted by amicus curie within three weeks’.

In compliance with the above order, the Forest Survey of India formally sought
detailed factual report concerning the subject matter from the Principal Chief
Conservator of Forests (HoFF), Uttarakhand Forest Department dated
11.11.2024 (ANNEXURE-2). The Uttarakhand Forest Department (UKFD) in
turn furnished their factual report to FSI on 24.12.2024 (ANNEXURE-3).

The factual report received from UKFD stated that the burning of dry leaves in
the Badkot Forest Range, on the Rishikesh-Dehradun Road, was part of a
controlled burning exercise carried out under the supervision of an official of the
State Forest Department. FSI sent the report received from UKFD to the
MoEF&CC on 02.01.2025 (ANNEXURE-4). The MoEF&CC submitted the

same in their reply filed on 06.01.2025 before the Hon’ble Tribunal in paragraph
12 of the reply statement, which is reproduced herewith for the record:

“That the Answering respondent MoEF&CC had also requested the
Forest Survey of India (FSI), Dehradun to provide comments on the matter
and FSI has also opined that the burning of dry leaves in the Badkot
Forest Range on Rishikesh-Dehradun Road was a part of control burning
being carried out under the supervision of an official of the State Forest
Department. A copy of the FSI letter dated 03.01.2025 is annexed herewith
as ANNEXURE-4".

Hence, it is humbly submitted that FSI had immediately started working after
receipt of the directions of the Hon’ble NGT and there was no delay or

negligence in taking action.

It is also very humbly submitted that, FSI also submitted the reply to the
Registrar, NGT vide letter No0.22-516/2025-FGD-1069 dated 28.02.2025
through e-mail (ANNEXURE-5). In response, FSI received an email from the
Consultant (Judicial), Hon’ble NGT dated 01.03.2025, informing that the reply
along with relevant documents was required to be submitted through the e-filing
portal (ANNEXURE-EL However, upon accessing the e-filing portal via the

applicant corner, the option for e-filing for Forest Survey of India as a
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government organization was not available and also a provision to e-file in other
category was not available. Similar problem was faced in another case of NGT
(Central Bench), Bhopal. Hence, this issue was immediately communicated to
the Hon’ble NGT by email dated 03.06.2025 by attaching the screenshots of
Hon'ble NGT portal (ANNEXURE-7) and subsequently several reminders for
giving access of the portal to FSI has been sent to Hon’ble NGT (copy of all
communication enclosed as (ANNEXURE- 8 to 17). The Registrar NGT was
requested to either add us (through Back-end of database) as a Government
Department with login credentials OR provide an option for self-registration.

Phone calls were also made to the e-filing support of NGT explaining our

problem and requesting resolution.

The Tabular statement showing the details

Hon’ble NGT is given below:

of communications sent to the

:o DATE TIME | FROM TO Content of e-mail
Registrar NGT, CZB, | Difficulty in E-filing for
. 2:17 Bhopal Forest Survey of India
1 |3/6/2025 |, | DGFSI email: ngtczbbho- | (FSI) in OA No. 227 of
mp@gov.in 2024 (Annexure-7).
Registrar NGT, CZB, | Difficulty in E-filing for
11:09 Bhopal Forest Survey of India
GF
2 6/6/2025 AM B! email: ngtczbbho- | (FSI) in OA No. 227 of
~ mp@gov.in 2024 (Annexure-8).
DD (FGD) NGT,.(PB)., New Difficulty in E-filing for
. o Delhi Registrar Forest Survey of India
11:45 | email: )
3 23/6/2025 AM sunil.chandra@f General (FSI) in OA No
oo email: 425/2023
si.nic.in -
_ rg.ngt@nic.in (Annexure-9).
DD (FGD) NGT, (PB), New Difficulty in E-filing f.or
4:40 | email: Delhi BPL Filing FarestiSurvey ot ndia
4 26/6/2025 X - (FSI) in OA No
PM sunil.chandra@f | email: filing.bpl-
si.nic.in ngt@gov.in 425(2023
e grEgov. (Annexure-10).
Ficulty in E-fili
DD (FGD) Difficulty in E-filing ff)r
2:48 | email: e-filie Sectiorel | Lo urvel afindia
5 | 10/7/2025 | * it ) : (FSI) in OA No
PM :iu:il::.(i::andra@f NGT, New Delhi 425/2023
o (Annexure-11).
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q_) 9 Vinod Meena, e- Difficulty in E-filing for
4:32 A filling Section of Forest Survey of India
6 23/7/2025 PM sunil.chandra@t NGT, New Delhi (FSI) in OA No
o email: efiling- 425/2023
si.nic.in .
| ngt@nic.in (Annexure-12).
DD (FGD) Consultant Judicial- ElfflC:ﬂ;y n E'f'tr;g;;r
4:29 | email: NGT(P.B.) OGSt SURVEY CFii
7 | 5/8/2025 _ : . (FSI) in OA No
PM sunil.chandra@f | email: judicial- 425/2023
si.nic.in ngt@gov.in (Annexure-13)
Difficulty in E-filing for
3:57 Registrar General Forest Survey of India
8 | 6/8/2025 | = JD(FGD),FS! email: (FSI) in OA No
rg.ngt@nic.in 425/2023
(Annexure-14).
Consultant Judicial- E(';ﬁe(;l:l;mcsf:f";ﬁ;; r
9 11/8/2025 ﬁl\is ESG?SI?AJA SV, gnciTi(ll?.'i.c)lic'al- (FSI) in OA No
. ' ° ta@' L . in' 227/2024
gtegov. (Annexure-15).
Difficulty in E-filing for
3:02 j:odpy,t? ﬁgq-?gl';a;\t Forest Survey of India
10 | 12/8/2025 | > DG FS! udicial NS 1B (Fs1) in OA No
PM email: judicial- 314/2025
ngt@gov.in (Annexure-16).
Difficulty in E-filing for
10:55 JCodp‘y‘thJ sg—::ls;ﬂ Forest Survey of India
11 | 25/8/2025 |, > | DGFsl e‘:n:;aju diiar | (FS}in OANo
R 133/2025/EZ
| net@gov.in (Annexure-17).

However, in spite of repeated requests, the e-filing provision was not provided
in the Hon’ble NGT portal to FSI. Hence, FSI could not file the response through
e-filing. Since FSI was trying to resolve this issue, it was frequently checking
the NGT portal for availability of any new provision for e-filing and recently it
discovered that ‘other’ category option was made available to e-file responses
by other government agencies which was not available earlier and FSI
registered itself on the portal and has filed the response.

Subsequently, it is also respectfully submitted that FSI could not file the reply
through a legal counsel as FSI does nbt currently have any legal counsel. FSI
is a subordinate office of MOEF&CC, and MoEF&CC already has a large legal
team. Thus, FSI has requested the MoEF&CC, vide letter No. IT/25/10-258
dated 10.06.2025 (ANNEXURE-18) and D.O. No. [T/25/10-326 dated
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19.08.2025 (ANNEXURE-19),105r§Q a legal counsel for e-filing in NGT

portal, but the response is still awaited.

Hence, it is most humbly submitted again that FSI has utmost regards and
respect for the National Green Tribunal and has always supported NGT in its
effort for creating a clean and green environment. As evident from the above
submission, in this case also FSI has made its efforts for filing the reply through
e-mail and NGT portal but failed due to the above mentioned reasons.

In the light of the above background, the para wise response is as follows:

In reply to the averments in the para 1, it is submitted that FSI was impleaded
as respondent no. 6 on 21.10.2024. In this regard, it is additionally submitted
that the Hon’ble Supreme Court of India in its order dated 09.05.2024 in W.P.
(Civil) No. 4677/1985 in the M.C. Mehta Vs Union of India and Others has
constituted a Committee regarding uniform definition of Aravalli hills and
Ranges and Director General, FSI has been made a member of this Committee.
On 10.09.2025 forenoon, DG FSI was attending the Fifth meeting of this
Committee at the Ministry of Environment, Forest and Climate Change
(MoEF&CC), New Delhi.

It is respectfully submitted that, there was no prior intimation to the Director
General, FSI, Dehradun regarding the said hearing on 10.09.2025, otherwise
DG, FSI would have definitely personally attended the hearing. However, as
soon as the message and the VC link were received from the Hon’ble National
Green Tribunal, Dr. Sunil Chandra, Deputy Director, FSI immediately joined the

proceedings through video conferencing as on the same date (10.09.2025).

It is further submitted that an affidavit dated 16.10.2025 has been filed by FSI
(respondent no. 6) through e-filing portal of Hon’ble NGT (ANNEXURE-20). The
portal acknowledgement of the same is annexed (ANNEXURE-21).

In reply to the averments in the para 2, it is very humbly and respectfully
submi&ed that the Director General, Forest Survey of India, has the highest
respect and regard for the Hon’ble National Green Tribunal and any direction
issued by the Hon'ble NGT. Further, it is submitted that the Director General
gives the highest priority to all the NGT cases and ensures personal attendance
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at all National Green Tribunaﬂ I5a591, either physically or through video
conferencing, and has never missed any hearing in the past. It is also to bring
to the kind notice of Hon'ble Tribunal that FSI has been continuously assisting
Hon'ble Supreme Court, High Courts and NGTs in various cases both as an
expert organization and also as respondent FSI. Some of the completed cases
by FSI are lllegal Felling of Trees in Pakhrau Tiger Safari, Corbett Tiger
Reserve, Uttarakhand, Writ Petition no. 4677/1985 in the M.C Mehta vs Union
of India and others (CEC Aravalli), WP (civil) 109/2008(Wildlife First and Ors
Vs MoEF&CC and Ors (FRA, ACT 2008), illegal trees felling by Delhi
Development Authority (DDA) in the Delhi Ridge. A list of cases in which FSI
is appearing as a respondent or as an expert member is submitted
(ANNEXURE-22). All such cases were completed very diligently by FSI well
‘within time.

It is respectfully submitted that, there was no prior intimation to the Director
General, FSI, Dehradun regarding the said hearing. Consequently, the Director
General, FSI could not attend the hearing. However, as soon as the message
and the VC link were received from the Hon’ble National Green Tribunal, Dr.
Sunil Chandra, Deputy Director, FSI immediately joined the proceedings
through video conferencing.

In view of the above explanation, it is very humbly and respectfully submitted
that the Director General, Forest Survey of India, has the highest respect and
regard to the Hon’ble National Green Tribunal and any direction issued by the
Hon'ble NGT and never intended for any inconvenience whatsoever to the
Hon'ble NGT. Hence, in view of the foregoing submissions, this Hon’ble
Tribunal is requested to kindly exempt FSI from the cost levied in the order
passed on dated 10.09.2025.

In reply to the averments in the para 3, it is submitted that the directions of
the Hon'ble NGT are noted. It is further submitted that an affidavit dated
16.10.2025 has been filed by FSI (respondent no. 6) through e-filing portal of
Hon'ble NGT (ANNEXURE-20).
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In reply to the averments in the para g\ is respectfully submitted that in view
of the submissions in para 2 supra, this Hon'ble Tribunal is requested to kindly
exempt FSI from the cost levied in the order passed on dated 10.09.2025.

In reply to the averments in the para 5 & 6, it is submitted that this does not
pertain to FSI, Hence no remarks are submitted.

In reply to the averments in the para no. 7, it is submitted that the directions
of the Hon’ble Tribunal are noted.

In reply to the averments in the para no. 8, it is respectfully submitted that
an affidavit dated 16.10.2025 has been filed by FSI (respondent no. 6) through
e-filing portal of Hon’ble NGT (ANNEXURE-20).

In reply to the averments in the para 9, it is submitted that the directions of

the Hon'ble Tribunal are noted.

In reply to the averments in the para 10, it is respectfully submitted that there
was no prior intimation to the Director General, FSI, Dehradun regarding the
said hearing. However, as soon as the message and the VC link were received
from the Hon'ble National Green Tribunal on the same date i.e. 10.09.2025
while the hearing was going on, Dr. Sunil Chandra, Deputy Director, FSI
immediately joined the proceedings through video conferencing. However, his
video/audio connection was muted several times by the network administrator
of NGT. Thereafter, Dr. Sunil Chandra, Deputy Director raised his hand
(gesture) as well as sent a message on the Message Board seeking permission
to speak. Subsequently, the Hon’ble National Green Tribunal granted him
permission to present his submissions. This sequence of interruptions led to
certain miscommunications and was not deliberate. It is therefore humbly
requested that this aspect may kindly be taken into consideration. In view of the
foregoing submissions, this Hon'ble Tribunal is requested to kindly exempt FSI
from the cost levied in the order passed on dated 10.09.2025. It is further
respectfully submitted that an affidavit dated 16.10.2025 has been filed by FSI
(respondent no. 6) through e-filing portal of Hon'ble NGT (ANNEXURE-20).

In reply to the averments in the para 11, it is submitted that the directions of
the Hon'ble Tribunal are noted and shall be followed..
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Prayer

In view of the facts and circumstances explained supra, it is humbly
submitted that the absence of Director General, FSI during the hearing and late
joining of the hearing by Dr. Sunil Chandra on 10.09.2025 was purely
unintentional. In future, due and extra care will be exercised in attending
hearing of cases before Hon’ble NGT on the due dates. In view of the foregoing
submissions, it is humbly prayed to the Hon’ble Tribunal to kindly exempt FSI
from the cost levied in the order passed on dated 10.09.2025.

Date:  |&-10- g DEPONENT
Place: DEHrABUN
Identiied by: Vs gk~ ANGOP SINGH. 15
Fa) HETTIELIE / Director éene |
SrtivANI DOGIRA ST 1 JA&TOT / Forest Survey o;alndia
fRrarh =rr1 / Shivani Dogra YTaTG @, 6% / Kaulagarh Road, Dehradun
g PR (Twudo80) / oint Director (F.G.0)

ARE 9 G340 / Forest Survey of India

VERIFICATION

I, the deponent named above do hereby verify and say that the contents of the
above affidavit are true and correct to my knowledge and area based on official records

and nothing material is concealed therein.

A

DEPONENT

Rig, smad.
ANOOP SINGH, IFS

Fraereeres / Director General .
T Jderr / Forest Survey of India

YT T, et | Kaulagarh Road, Dehradun
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- @ List of Annexures 1(5!56'0 425 OF 2023)

Annexure No. Particulars Page No.
Copy of the order dated 21.10.2024
Annexure-1 passed by the Hon'ble Tribunal received 1-7

by FSI on 24.10.2024

Copy of letter addressed by FSI to
Principal Chief Conservator of Forests &

Annexure-2 Head of Forest Force (HoFF), Forest 8-11
Department, Uttarakhand dated
11.11.2024
Copy of letter of the Additional Principal
Annexure-3 Chief Conservator of Forests 12-20

(Environment) to FSI, dated 24.12.2024

Copy of report received from APCCF,
UKFD submitted to MoEF&CC from FSI 21
on 02.01.2025

Annexure-4

Annexure-5 Copy of the reply of FSI to the Registrar,
Hon'ble NGT vide letter No.22-516/2025- 22-23
FGD-1069 dated 28.02.2025

Copy of email received from the
Annexure-6 Consultant (Judicial), Hon’ble NGT dated 24-25
01.03.2025

Copy of the first correspondence to the

Annexure-7 Hon’ble NGT dated 03.06.2025 regarding 26-27

difficulties in e-Filing and access to the
Hon'ble NGT Portal to FSI

Copy of all subsequent correspondence
sent to the Hon’ble NGT & several

Annexure-8 to 17 reminders regarding difficulties in e-Filing 28-54
and access to the Hon'ble NGT Portal to
~ FS|
Copy of letter of FSI addressed to
Annexure-18 MoEF&CC to depute legal counsel vide 55

letter No. IT/25/10-258 dated 10.06.2025

Copy of the DO letter of DG FSI
addressed to MOEF&CC to depute the 56-58

Aumexuie:13 legal counsel vide D.O. No. IT/25/10-326
~ dated 19.08.2025
Annexure-20 Copy of affidavit submitted by FSI dated 59-63

16.10.2025 in OA No. 425 OF 2023 ]
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o
NOTICE in Original Application No. 425/2023

From : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in> Thu, Oct 24, 2024 02:50 PM
Subject : NOTICE in Original Application No. 425/2023 43 attachments

To : Ms Leena Nandan <secy-moef@nic.in>, DG FSI OC C(D)
<dgfsi@fsi.nic.in>, Joint Director (TFI) FSI Dehradun /JD

<jdtfi@fsi.nic.in> /

Cc : DG FSI <dgfsi@fsi.nic.in> (‘ﬁ/

Respected Sir/Madam,

I am directed to send the Notice, Petition along with Order
dated: 21/10/2024 in Original Application No. 425/2023 Deepika Khari Applicant
Versus State of Uttarakhand & Ors. Respondent(s). for your kind perusal &
necessary action.

It is also intimated have that, henceforth no pleadings/ report/ documents etc in
pending case will be accepted except through E-filing module of NGT.

- Pleadings/ report/ documents, etc. filed through E-mail will not be taken on record,
unless otherwise directed.

YJEIT / Regards® DD(F ,E
TRTARIGHT (F1RI%) / Consultant (Judicial) ® :
P g AfUHIT / National Green Tribunal &

U YIIUS / Principal Bench

7% fee / New Delhi - 1100018
L& &
el

: o =
— OA 425-23 notice.pdf QQ,W\ \&“ﬁ § "~
 84KB A M

== Deepika Khari.pdf
¥ 101 kB | ’)@\\‘q‘”
- OA NO 425 of 2023 (1)-pages-deleted.pdf 3 o)
4 MB S o DMULTA
Lok HOTC ——

// J/
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BYSPEED POST A.DJEMAILL
BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
Original Application No. 425/2023

Deepika Khari Vs State of Uttarakhand & Ors,
To

L. Ministry of Environment, Forest and Climate Change
Through The Secretary,
Indira Paryavaran Bhawan Jorbagh Road, New Delhi — 110003
Email: secy-moefi@nic.in (Respondent No.1)

2. Forest Survey of India, Dehradun
Kaulagarh Road, P.O. IPE Dehradun - 248195. Uttarakhand
Email: dgfsi@fsi.nic.in/ jdtfi@fsi.nic.in (Respondent No.6)

NOTICE

Whereas the above titled Application was listed before the Hon’ble Tribunal on
21.10.2024 (copy of order & petition is enclosed), when the Tribunal inter-alia passed the
following order (reproduced relevant extracts only):-

“3. From record, we find that there is no formal impleadment of parties, though it is
necessary for proper adjudication of the matter. We accordingly implead following as !
respondents: 1. Ministry of Environment, Forest and Climate Change, through ;
Secretary, H6P9+377, Jor Bagh Rd, Lodi Colony, New Delhi, Delhi 110003; 2. State of
Uttarakhand, through Principal Secretary, Ministry of Environment, Forest and
Climate Change, 85, Rajpur Road, Dehradun, Uttarakhand; 3. Principal Chief
Conservator of Forest (HoFF), Dehradun, 87, Rajpur Road, Dehradun-248 001,

Uttarakhand; 4. Chief Wildlife Warden, Dehradun, Uttarakhand, 85, Rajpur Road,

Dehradun, Uttarakhand; 5. Divisional Forest Officer, Dehradun, 85, Rajpur Road,

Dehradun, Uttarakhand; 6. Forest Survey of India, Dehradun, Kaulagarh Road, P.O.

IPE Dehradun - 248195. Uttarakhand
4. Mr. Deepak Bora, Advocate accepted notice and appearing on behalf of

Respondents 2 to 5.
5. Issue notice to remaining respondents.
6. Respondents may file their response as also reply to the report submitted by

Amicus Curiae within three weeks. |
7. Office will file amended memo of parties. {
8. List on 22.11.2024,”

Kkkdkk_
2. Now, take further notice that the above matter will be listed for further consideration
before the Hon’ble Tribunal on 22.11.2024, at Faridkot House, Copernicus Marg, New Delhi-
110001 through physical hearing (with hybrid option), when you may appear before the Hon’ble
Tribunal either in person or by a pleader duly instructed, and file reply/response, as per directions

of the Hon’ble Tribunal vide Order dated 21.10.2024.
3. Take further notice that in default of your appearance on the date above mentioned, the

‘said Application will be heard and determined in your absence.

4, Given under my hand and the seal of this Hon’ble Tribunal, on this 24" October, 2024.
Note: (For Orders, Cause Lists & other information, please visit our website

www.greentribunal, gov.in)
AN Esivd |

Consultant (Judicial), NGT
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Item No. 07 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 425/2023

Deepika Khari Applicant

Versus
" State of Uttarakhand & Ors. Respondent(s)

/
YDate of hearing: 21.10.2024 } _

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None
Amicus Curiae:  Mr. Gaurav Kumar Bansal, Advocate
Respondents:  Mr. Deepak Bora and Mr. Sai Darshan Patrea, Advocates for State

ORDER

1. This Original Application was registered on a letter petition sent by

Deepika Khari complaining about burning of dry leaves in Badkot Forest

Range on Rishikesh-Dehradun Road.

2. By order dated 18.04.2024, Shri Gaurav Bansal, Advocate was
IR
appointed as Amicus Curies to assist Tribunal and he has submitted a

detailed report.

T

3. From record, we find that there is no formal impleadment of parties,
though it is necessary for proper adjudication of the matter. We accordingly

implead following as respondents:

1. Ministry of Environment, Forest and Climate Change, through
Secretary, H6P9+377, Jor Bagh Rd, Lodi Colony, New Delhi, Delhi

110003;
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2. State of Uttarakhand, through Principal Secretary, Ministry of
Environment, Forest and Climate Change, 85, Rajpur Road,
Dehradun, Uttarakhand;

3. Principal Chief Conservator of Forest (HoFF), Dehradun, 87,
Rajpur Road, Dehradun-248 001, Uttarakhand;

4. Chief Wildlife Warden, Dehradun, Uttarakhand, 85, Rajpur Road,
Dehradun, Uttarakhand;

5. Divisional Forest Officer, Dehradun, 85, Rajpur Road, Dehradun,
Uttarakhand,;

6. Forest Survey of India, Dehradun, Kaulagarh Road, P.O. IPE

Dehradun - 248195, Uttarakhand

4. Mr. Deepak Bora, Advocate accepted notice and appearing on behalf

of Respondents 2 to 5.

S. Issue notice to remaining respondents.
_Sste motice To TearnTe opeReems

6. Respondents may file their response as also reply to the report

submitted by Amicus Curiae within three weeks.
7. Office will file amended memo of parties.

8. List on 22.11.2024.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM

October 21, 2024
Original Application No. 425/2023
SN
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No. 225{:«5@8@0 -~ 619 enie - >

- Forest Survey of India \l"‘ Ll FE
Ministry of Environment, Forest & Climate Change bfﬁ Lifestyla for
Govt. of India Environment
Kaulagarh Road, PO ~ [PE
: Dehradun 248195

« 1=

® -

Dated: \iﬂ"Novemb_er, 2024

To

The Principal Chief Conservator of Forests (HoFF),
Uttarakhand State Forest Department, .
85, Rajpur Road,

Dehradun — 248001,

Sub: Original Appllcatlon No. 425/2023 of NGT New Delhl between Deepnka Khari Vs
State of Uttarakhand & Ors.

Ref: Email dated 24- 10—2024 from Ravi Kumar LA, SU Division of MOEFCC, New Deihl
(Copy Enclosed) :

Sir, : ,
Kind attentlon is invited to the dlrectlons of Hon ble National Green Tribunal, New Delhi

dated 21.10.2024 in original application no.425/2023 on a letter petition sent by Deepika Khari
- complaining about burning of dry leaves in Badkot Forest Range on Rishikesh-Dehradun Road.

In this regard, Director General, Forest Survey of India is impleaded as respondent no.
6 along with MoEF&CC who is respondent No. 1. Further, MoOEF&CC vide reference cited
above has requested FSI to take necessary action in the matter. Hence, it is requested to kindly
provide a detailed report on the fire incident mentioned at the specified locations visible on the
‘photos to this office as soon as possible so that response can be filed in the Hon'ble NGT before
due date.

3

Yours faithfully,

» Encl: Asabove = . : ' M\ u}yg
: (Meera lyer) IF
' : Joint Director (FGD)
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Emd) 1567  oint Director Fa5

Hon'ble NGT O.A. No. 425 Of 2023 Deepika khari Vs State of Uk & ors

Tue, Dec 24, 2024 03:43 PM

From : ccfenvuk@gmail.com
#)2 attachments

Subject : Hon'ble NGT O.A. No. 425 Of 2023 Deepika khar| Vs State
of UK & ors
To : Joint Director FGD <jdnfdmc@fsi.nic.in>

Dear Madam,

Kindly find the attached letter with annexures regarding the above subject.

Regards, _ Db W’ )
0O/o APCCF Environment

Van Bhavan, 85 Rajpur Road, Ea
Uttarakhand, Dehradun-248001 W Y,

ﬁgmx Mﬁ‘ o

= Annexure_0.A Number 425 Of 2023Deepika Khari.pdf

6 MB | A QMYV\"’

== letter_FSI_NGT_425_2024.pdf
~ 363 KB
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4 Floor, 85 Rajpur Road, Dehradun, Pin 248001
E-mall cefenvuk@gmall.com

/ 29-5" g, REfe, 24 e, 2024

SECSREENEA

BT 4 afw g,
MoEF&CC, WIRE TNOK,
FeTE e, JEE |

Ryw— o Wy &Ra afdrever § AR et emagT HEAT — 425 /2023 Deeplka Khari
Vs State of Uttarakhand & Ors @ #|

Ho — U Braterd @Y T Wo—-22-433 /2024 / FGD-619 faie 11.11.2024
HEIE,
mmﬁaﬁﬁmmmmmmmaﬁlmﬁﬁwﬁmﬁ
ST ERT TR 3 SR SUTE BRIy W 3g R T4 o |
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R o oy eRa il s Rl § i ga o o 4 /202, Q0 el
FAr Yoo WSy @ Wy A | )

W= ST UR—415 /29-3, R{i-00.42.2024,
wRRY,

|
l
|
\
AU AR R, |
1
l
|

|
|
S R et o D e A wre e aRen & R Ao g afi s 7 '
Rl ¥ o) Sfar @l g AR T (e wo—d26/2008) @ W H T eriear, %
Tl W W (Details factual status reporl) i GELRERN T Wl & ~?'q7 ‘
Bih-14 /29, RAIF-01.07.2024 ¥ o waew & Wl H qegReifey @ @ Gid T, W |
SR {qumifea yavur K T (Delails factual status rcporl) = gaR gt 31 <l Tl - :
|

1. SRR T T A A T AR @ 10 & i i R Brige (ereeited) ¥ &1
a0 19.94 ¥ TERIGA-FI [ToA~24) W Heeaqyt At et (Fire Line) @ &U =
Rifsa ot wdiag R T 8| (@R ) ST W §) Swie Frf @ aRET 9 |
51 @ afy weThe & (e & f) @@ @@ Wo o9 H adH FH AT A 1

Prefim T @ W & W W R T

2.é€?ﬁ3'aﬁwmaﬁaémw&aﬁmﬁaﬁﬁqﬁaﬁ(ﬁreunes)zﬁﬁ@aﬁm@ma}
‘ljﬁiﬁﬂﬁ A %@ &R w0 19.22.1.2 (Maintenance of Fire Lines) i We I B T §-Annual
cleaning & burning of fire lines should be given top priority. Hence, itis prescribed that all the Fire Lines {

should be cleared of all trees and bushes (lantana & other) and should be control bumnt effectively every
year well before the start of the fire scason.

3.%—@@@W—24ﬁmaﬁ@w:zﬁmawwmﬁmﬁ :
8 T 9 9 SR § gl B STTHA 7 T g 1 B $0 §N Sl T |
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g gRel @W.'\’E‘TUI @l qf@"{‘{ i ﬁﬂﬁrﬁﬁlﬁ (Control burning) YT TR B w2 @ 1

Preventive teehnigque/ measure @ |-

o 0w g ol e @ Ry ) R g W AR s AN T ¥ v @ |
aifi e ?('[?57{/@:75[7{ (Cantrol burning) ] v T rﬂk’:‘fﬂ A w ‘g e N
g ) agaie 3o b e /e B el ¥ s e suhaf/ e )

rpe . ([ S-2) @ RFR 30 A dwan ¥y B T /e

(Control burning) 1 XTI W@ ) )
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}( ’ o The lorest P'lee Prgfection (()w:hr/;/mw/ H’( A
e \ '-'.-"-':""“' mrt savom w\_\,_,,.‘-\..,».L-,uv<.-,.nu,||;.~,.~,\-|~.n‘»uuuuuu:.u..unlumuu.n.‘..m gy e I8 e WAL 2 e

.- Wb do SR 8§ e b it 48184 .

Ll Wbivan-37 70,2000 Lambirat-55 J7.6000 —_
| ambivay61 | 14,5000 Lambirau-58 15,5000
) T Lambivau-62 14,5000 Lambirau-59 26,7000
T Lambivou-63 | 21,8000 Lambirau-60 15.4000
T 1 Nahi-3 150.6000 Lamblrau-64 17.0000
B Nahi-4 180,5000 Lambirau-65 25.9000
- Ranwagar-28 | 25.5000 | Lambirau-69 25,9000 |
S T Romnagar-29 | 17.4000 Malkot- | 122.0000
Ranmnagar-3 1 15.4000 Malkot-2 124.0000
Ramnagar-19a | 17.0000 .| Malkol-3 189.1000
Ramnagar-19b | 10.9000 Malkot-9 221.5500
Sinsarukhala-1 | 176.9000 Nahi-5 . 258.9000
Song-4 102.6400 Paled-1 144.9100
Song-5 250,000 Raimnagar-26 ' 26.0000
Bhogpur-1b 54,7000 Ramnagar-27 . |27.1000
Bhogpur-2- 187.3000 Ramnagar-30 31.2000
‘Thano-1c | 10.6000 Sinsarukhala-2 105.6000
Lambirau-71 12,1000 | Song-3 100.0000
Nahi-2 187.5000 | Rhogpur-la 35.0000 \
’ ' ' Ladwakot 53.6300
| Nahi:l . 258.1250
Total | 2788.1138 ‘ 2844.2434
Grand fotal | 6679:709 g e ) T38.9854E

, Map 19.5 Control Burning Coupe

19.22.1.2 Mamtenance of {ire lines: Annual cleamng &bummg of fire lines should be given
(op priority. A list of fire lines existing in the division is given in Appendix. Fire lines have
not been maintained properly in the past years due to financial & other constraints. As a
resull, regeneration have been cstablished & in the fire lines well grown trees of various
species are prcsent Hence, il is prescribed that all the fire lines should be cleared of all trees
(of any species & any dmmctex class) and bushes (lantana & other s) and should be control
burnt effectively cvery year well before the starl of the fire season. The yield from the

clearance of the fire line will not bt included in the preseribed yield of the Sal warking circle
and miscellaneous working circle.
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Table | ‘) ) 4 st of tnportant rouwdy w/tiL/l work us fire fing
S.No. | * Range | Namo of roud Lengtly
1 ‘ 2 : I 3 ' 2 L]i(m)
| :
Ashuarori | Dehradun-Suhranpur N.H Road 1.01
2 Barkot ' | Dehradun-Rishikesh N.H- 24 Road 17.00 |
3 Dehradun-Haridwar N.H. 72 Road 15-06 \
4 Ranipokhari-Laltappar PWD Road 16.00 "
3 Ranipokhari-Rishikesh N.H Road 6.00 ‘
6 Bhaniawala-Haridwar by paSSVIN..H Road 2.50 “
) Thajra | Dehradun-Herbetpur-Paonta sahib N.F Road L
8 Sidhuwala-ﬁhauwala PWD Road 1.30
9. Manduwala-Bhauwala PWD Road 1.00
10 | Manduwala-Doonga-B idholi PWD Roqd 4.00
11 | Kotra santoor-Aamwala PWD Road ' 3.00
12 Nanda ki ‘Showki-Kandoli PWD Road 2.00
T Polytechnic School-Kandoli Tarli PWD Road 4.00
14 Lachiwala I\'Iotllroxvalz}-Dugigli:—Doiwazlazl?\;\{D Road 5.00
15 ) Delradiin-Lachiwala-Doiwala N.H 72 Road 7.00
16 Malsi - | Galjwari-Rikholi PWD Road 4.00
17 Masandawala-Jhadiwaln PWD Road i.OO
18 .Rishikcsf; Doiwala-Rishikesh N, Road 2.00
19 « | Dehradun-Rishikesh N.H. 24 Road 4.00
20 Rishikesh;Haridwar bypnss Road 9.00
2] Rishikcsh-unirﬁJ—laridwar PWD Road 4,00
22 Rishikesh- Haridwar PWD Rond 9.00
23 Thano | Raipur-Thano PWD Road 10.00
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The Forest fire oo @y
. — A_ ¢St Blve Protacriony (Ovcr/applng) e ;
19.22.1 Preventive measures: A well-exeoy (e preventive plan before the one
season and during the fire geagon nre Most cruciy| Ce, OHSEL D g

4 . o reduce he incidences
forest areas. There e pany age-old meagurey dences
before the five seu

o o 1 of forest fire in _ l
¢ . ) Al g 101

| . ! practices (hat are used by (he divisio

ison. Some of the Imporlant mengureg it :
clearance ele,

are, control burning, fire line

3

13.22.1.1 Control Burning: The majy

‘ . objective of con(rol burning is (o reduce the fuel load
tom the forest floor so that during fire season, Lhe fores

st arca will be less prone for serious

forest fu‘e..ln the present scenario of ‘Global warming & Climate change’ contro burning in

. the foresy area has become a debatable issue. Control burning releases large quantity of

carbon dioxide and other greenhouse gases in (o the atmosphere, So, there must a serious

thought and effort for alternate measures to remove fuel load from the forest floor without

burning it. It is suggested that the leaf litter may be converted into compost with the active

participation of local people & Gujjars, 1t is prescribed that DFO must try this on ‘pilot basis’

- and if found to be successful, may be taken up on large scale, However, it is also a fact that
coutrol burning is necessary to

maintain the forest ecosystem, In the following paragraphs the
details about control burning has been given.

gz e

L In Sal areas where regeneration is deficient, burning is effective at two stages. First
to obtain recruits and second to stimulate the growth of stagnating seedling. A good
! burn prior to seeding is very helpful. This may have to be repeated for two years in
succession, but it should not be done continuously and unless a good seed year is

expected. Control burning for stimulating the growth of seedling in small woody stage

is required only in the later stages. Therefore, the control burning is very useful if it is
* done under a strict control regime. .

In other areas, cleaning & burning of existing fire lines should be done before the
fire season, so that these can act as fire breaks & can be clear passages for fire control

during fire season. Control burning in 10 meters belt on both sides of forest & PWD
roads will helps in prevention of any accidental fire.,

19.22.1.1.1 Methods.of Annual Control Burning: Following broad guide lines should be
~ followed for annual control burning:

Normally. contro] burning should be done in the month of D_ecember'/January and
before 15th February. However, depending on the winter rainfall pattern and moisture
level of forest floor the DFO can regulate the time of control burning,

ii.  In hilly areas the buming should be done from to

should be carried out in the night or late evening, ‘

-iil.  Areas where young regeneration (recruitment, whippy & sub whippy stages) which
b cannot with stand fire, and un regenerated patches where seed bearers have been left
" for inducing regeneration, should be avoided or protected during control burning.
iv,  Slash produced during felling should be disposed off before contral burning,
v. A 10-meter belt on both side of (he roads

P to bottom along the slopes and it

RS RS R

SRR

passing through forest should be fieed from ;
2 * inflammable material. . |
f : vi.  While doing control burning the patches of fiuit species and medicinal plants existing 1‘
f, ' in compartment should be protected from fire, - *
(B 548
I . ;
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ANNEXURE -Y .
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Forest Survey of India l_l FE
Ministry of Environment, Forest & Climate Change ﬂ o
Govt. of India Environment

Kaulagarh Road, PO — IPE
Dehradun — 248195

Dated: % January, 2025

The Inspector General of Forests

SU Division

Ministry of Environment, Forest and Climate Change
Indira Paryavaran Bhawan

Jor Bagh Road, New Delhi- 110003

Kind Attention: IGF, Forest Protection Division, MoEF&CC

Sub: Original Application No. 425/2023 titled as Deepika Khari Vs. State of Uttarakhand & Ors.

Ref:

Sir,

filed before National Green Tribunal, NGT , (PB), New Delhi.

1. Email dated 24" October, 2024 received from Sh. Ravi Kumar, Legal Associate, SU Division
of MOEF&CC.

2. FSI Letter no. 22-433/2024-FGD-620 dated 11" November, 2024 to IGF, SU Division,
MoEF&CC.

3. FSI Letter no. 22-433/2024-FGD-619 dated 11" November, 2024 to PCCF, HoFF,
Uttarakhand State Forest Departments.

4. Email dated 2™ January, 2025 from Sh. Ravi Kumar, Associate Legal-C, FPD Division,
MoEF&CC.

Kind attention is invited to the subject and references cited above, it is to inform that in response

to FSI's request (Ref:.3) a detailed factual report has been received from Additional Chief Conservator
of Forests, Environment, Uttarakhand; Dehradun. FSI has pérused the report and as stated in the report,
the burning of dry leaves in Badkot Forest Range on Rishikesh-Dehradun Road was a part of control
burning being carried out under the supervision of an official of the State Forest Department. The report
is being enclosed for your kind perusal.

Encl: As above

FSI team has no further comments on the above matter. This is for your kind information.

QYours faithfully,

([/Lubh/t/@k/
(Dr Sunil Chandra)
Deputy Director (FGD)

(} Scanned with OKEN Scanner



ANNEXURE 5
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No. 22-616/2026-FGD- 10 b

Forest Survey of India RS B
Ministry of Environment, Forest & Climate Change \\,‘ 7| LIFE
N Lifastyle for
Govt. of India v Environment

Kaulagarh Road, PO - IPE
Dehradun — 248195

Datedgj\gFebruary, 2025

To,
The Registrar
National Green Tribunal,
Principal Bench,
New Delhi — 110001,

Sub: Original Application No. 425/2023 titled as Deepika Khari Vs. State of Uttarakhand & Ors.
filed before National Green Tribunal, NGT, (PB), New Delhi.

Ref: 1. Email dated 24% October, 2024 received from Sh. Ravi Kumar, Legal Associate, SU Division

of MOEF&CC.
2. FS| Letter no. 22-433/2024-FGD-619 dated 11 November, 2024 to PCCF, HoFF, Uttarakhand

State Forest Departments.
3. Email dated 24t December, 2024 received from APCCF Environment, Uttarakhand State

Forest Department.
4. FSI Letter no. 22-433/2024-(pt-4)-FGD-779 dated 2™ January, 2025 to IGF, SU Division,

MoEF&CC, New Delhi.
Sir,

Kind attention is invited to the subject matter and the references cited above. Itis hereby inforfned
to the Hon'ble Court that the Director General, Forest Survey of India (FSI), Dehradun, has been

impleaded as Respondent No. 6 in the present matter, along with the Ministry of Environment, Forest

and Climate Change (MoEF&CC), which has been impleaded as Respondent No.1.

In pursuance of the communication received from the Ministry of Environment, Forest and Climate

Change (MoEF&CC), New Delhi (Ref-1), Forest Survey of India formally sought the information from the

“ Principal Chief Conservator of Forests (HoFF), Uttarakhand Forest Department(Ref-2), to provide a
detailed factual report concerning the subject matter. The Uttarakhand Forest Departr;:\ent sent their
factual report to the Forest Survey of India(Ref-3). The factual report states that it involves burning of dry
leaves in Badkot forest range on Rishikesh-Dehradun road was a part of controlled burning being carried
out under the supervision of an official of the state forest department wherein the FS| team has no further

comments on the matter and the same was communicated to the MoEF&CC(Ref4).

(} Scanned with OKEN Scanner



The factual report and the subsea:%ygunicaﬂon were incorporated in the reply
O statement filed by MoEF&CC in the pres te) Specifically, the same was referenced in

paragraph 12 of the reply statement, which is reproduced herewith for the record.

«That the Answering respondent MoEF&CC had also requested the Forest Survey of

India (FSI), Dehradun to provide comments on the matter and FSI has also opined that the
burning of dry leaves in the Badkot Forest Range on Rishikesh-Dehradun Road was a part of
control burning being carried out under the supervision of an official of the State Forest
Department. A copy of the FsSl letter dated 03.01.2025 is annexed herewith as ANNEXURE-4".

Itis further respectfully brought to the attention of this Hon'ble Court that, hearing date was not

o the Director General, Forest Survey of India, Dehradun either by Hon’ble NGT or

communicated t
and it is requested

MOEF&CC. Hence, the Director General, FS| could not be present for the hearing,

that this aspect be duly considered.

Yours faithfully,

Encl: As above
,b%\ \/lw/
v eeraflyer)ilF

Joint Director (FGD)

_&5,
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\ ANNEXORE —6 ;0\ 47

Email 1 579 Joint Director FGD

__‘C’

Re: Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT , (PB), New Delhi.

From : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in> Sat, Mar 01, 2025 02:23 PM

Subject : Re: Fwd: Original Application No. 425/2023 titled as
Deepika Khari Vs. State of Uttarakhand & Ors. filed
before National Green Tribunal, NGT , (PB), New Delhi.

To : Joint Director FGD <jdnfdmc@fsi.nic.in>
RESPECTED SIR/MADAM,

PLEASE FILE THE GIVEN DOCUMENT THROUGH E-FILING, TO ENABLE US TO TAKE
THIS DOCUMENT ON RECORD. WITHOUT E-FILING RECEIPT, THIS CAN NOT BE TAKEN ON
RECORD (REFER OFFICE ORDER DT. 04.09.2024 AVAILABLE ON THE WEBSITE OF NGT). IT IS
ALSO REQUESTED TO FILE MERGED DOCUMENT AS THE SCATTERED DOCUMENT MAY NOT BE

TAKEN ON RECORD. _:\
FOR TECHNICAL SUPPORT : 011-23043510 (MQL@QO_V-E) D AL /[//
E-FILING SUPPORT : 011-23043528 (filing.bpl-ngt@gov.in) v

| R /s
Y
)

//y@\%
============ Forwarded message =E===========
From: Joint Director FGD <jdnfdmc@fsi.nic.in>

To: "Registrar General"<rg.ngt@nic.in> ”A{f‘.
Cc: "DG FSI"<dgfsi@fsi.nic.in> | T

Date: Fri, 28 Feb 2025 18:13:40 +0530 : \
Subject: Original Application No. 425/2023 titled as Deepika Khari Vs. State of Uttarakhand - N‘\Y‘\
& Ors. filed before National Green Tribunal, NGT , (PB), New Delhi. » %‘
=== ======== Forwarded message ============ h

Sir,
Please find attached letter along with enclosures regarding Original Application No. 425/2023 titled as

Deepika Khari Vs. State of Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New
Delhi.

Thanks & Regards

g Few® (Te.sh.2h)
Joint Director (FGD)

RO o wdgur [

Forest Survey of India ,
Ministry of Environment, Forest & Climate Change
(HRT TWHR)

(Government of India)
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Dehradun 248195
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Yqdlg / Regards

TRA® ST / Judicial Section
e R it

National Green Tribunal

YT <Ta4ds / Principal Bench
% et / New Delhi - 110001

—abn
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Difficulty in E-Filing for Forest Survey of India (FSI).

From : DG FSI <dgfsi@fsi.nic.in> Tue, Jun 03, 2025 02:17 PM
Subject : Difficulty in E-Filing for Forest Survey of India (FSI).
To : Registrar NGT, CZB, Bhopal <ngtczbbho-mp@gov.in>
Cc : Nagaraja SV <nagaraja.sv@fsi.nic.in>

Respected Sir,

We wish bring to your kind attention that the Forest Survey of India (FSI), a Government of
India organization, is currently unable to proceed with e-filing in the government section of
e-filing portal. FSI does not appear in the dropdown menu under the Government of
India(GOI) section. As a result, e-filing process is not possible at this time.

This issue has been communicated to the e-filing department of the Hon’ble National
Green Tribunal (NGT) via Telephone. They have advised us to send the documents
directly via email for the time being and have assured that they are looking into resolving
the matter.

Once the issue is rectified, this office will start the e-filing process. In the meantime you
are requested to kindly accept the response of Forest Survey of India as sent through

email. :
Your faithfully,

Nagaraja SV,
Assistant Director,
Forest Survey of India,
Dehradun

From: "Registrar NGT, CZB, Bhopal" <ngtczbbho-mp@gov.in>

To: "DG FSI" <dgfsi@fsi.nic.in>

Sent: Tuesday, June 3, 2025 11:57:45 AM

Subject: Re: Fwd: Counter Affidavit on behalf of Respondent No.5 (Director General,
Forest Survey of India) in OA No. 227 of 2024

kindly efile the same in e-module of NGT with payment of fees.

---- On Tue, 03 Jun 2025 09:38:56 +0530 DG FSI <dgfsi@fsi.nic.in> wrote ---

et

-4~
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©
\() From: "DG FSI" <dgfsi@fsi.nic.in> .
To: "Consultant Judicial-NGT(P.B.)" <judgi @Jg\/_ﬂp P
Cc: "Nagaraja SV" <nagaraja.sv@fsi.nic.in> e
Sent: Monday, June 2, 2025 4:48:43 PM
Subject: Counter Affidavit on behalf of Respondent No.5 (Director General, Forest
Survey of India) in OA No. 227 of 2024

To
The Registrar
National Green Tribunal
Central Zone, :
Bhopal

Sir,

| am directed to send Counter Affidavit on behalf of Respondent No.5 (Director
General, Forest Survey of India) in OA No. 227 of 2024. Please find the same attached
with this email for kind necessary action please.

Yours faithfully,

(Nagaraja S.V.)
Assistant Director
Forest Survey of India
Dehradun

FFETHAIAT Flgd / with regards

g gRe sfdevor/ National Green Tribunal,

7T AT Furgdis/ Central Zone Bench,

el e, I5F JIAT argier sraay 37 d Floor, State Information Commission
Building,

3T Be|, Hiara-462011/Arera Hills, Bhopal -462011

T9E Aa7 07552575680 / Contact no.07552575680

— a7 -
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Re: Difficulty in E-Filing for Forest Survey of India (FSI).

From : DG FSI <dgfsi@fsi.nic.in> Fri, Jun 06, 2025 11:09 AM’
Subject : Re: Difficulty in E-Filing for Forest Survey of India (FSI). 41 attachment

To : Registrar NGT, CZB, Bhopal <ngtczbbho-mp@gov.in>

Cc : Computer Section <cs-ngt@gov.in>, Nagaraja SV
<nagaraja.sv@fsi.nic.in>, Joint Director FGD

<jdnfdmc@fsi.nic.in>

Ref:

1.  Order dated 03 December 2024, in OA No. 227/2024(CZ) of the Hon'ble Green
Tribunal(Central Zone Bench).

2.  FSI email dated 03rd June, 2025 duly enclosed FSI report.

3. Two e-mails of the Registrar, NGT, Central Zone, Bhopal dated 03rd June, 2025
asking for e-filing. '

Sir, .

This is to bring to your kind attention that Hon'ble the Forest Survey of India (FSI), a
Government of India Organization is a respondent in various ongoing cases. As per the
procedure, responses are to be e-filed through the NGT's online e-filing portal. However,
due to lack of provision in the e-filing portal we are unable to proceed with e-filing. When
accessing the portal through the Applicant Corner section, we encounter the following
issues (screen shots enclosed):

1. The Forest Survey of India, being a Government of India organization, cannot
register or e-file under the ‘Individual’ or ‘Institution’ categories.

2. As we do not have an advocate, the ‘Advocate’ section is not applicable.

3. The'GOI’ (Government of India) category is found to be appropriate, but Forest
Survey of India doesn’t appear in the dropdown menu and there is no provision to

manually add the organization.

As a result, e-filing process is not possible as on date. You are kindly requested to add
Forest Survey of India to the list with the following credentials to enable us to e-file our

documents.
Select Organization: Forest Survey of India
Name: Director General '
Address 1: Kaulagarh Road
Address 2: Dehradun,
Land mark: Near ONGC Circle
State: Uttarakhand
City/District: Dehradun
Pin Code: 248195
Login Id: ddfsi :
Mobile Number: 9491073798
E-mail ID: dgfsi@fsi.nic.in

Yours faithfully,

Director General
Forest Survey of India, —OfR~
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From: "Registrar NGT, CZB, Bhopal" <ngtczbbho-mp@gov.in>
To: "DG FSI" <dgfsi@fsi.nic.in>

Sent: Tuesday, June 3, 2025 4:31:11 PM

Subject: Re: Difficulty in E-Filing for Forest Survey of India (FSI).

Sir,

Your Respondent No. is already active kindly e-file the same in NGT e-module through your
counsel in appropriate format.

yErFAAIHA Fled / with regards

I gRe sfeawvr/ National Green Tribunal,

FeT 8T Faradis/ Central Zone Bench,

FeT e, T GaAT HrAT s/ 379 Floor, State Information Commission
Building, ,

IRT Bew, Harer-462011/Arera Hills, Bhopal 462011

Tud da7 07552575680 / Contact no.07552575680

--- On Tue, 03 Jun 2025 14:17:24 +0530 DG FSI <dgfsi@fsi.nic.in> wrote -

Respected Sir,

We wish bring to your kind attention that the Forest Survey of India (FSI), a Government of
India organization, is currently unable to proceed with e-filing in the government section of
e-filing portal. FSI does not appear in the dropdown menu under the .Government of
India(GOl) section. As a result, e-filing process is not possible at this time.

This issue has been communicated to the e-filing department of the Hon'ble National
Green Tribunal (NGT) via Telephone. They have advised us to send the documents

directly via email for the time being and have assured that they are looking into resolving
the matter.

Once the issue is rectified, this office will start the e-filing process. In the meantime you
are requested to kindly accept the response of Forest Survey of India as sent through
email.

Your faithfully,

Nagaraja S V, —99.-
Assistant Director,
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Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

From :sunil chandra <sunil.chandra@lsi.nic.in Mon, 23 Jun, 2025 11

Subject : Fwd: Original Application No. 425/2023 litled as Deepika I attachmicr
Khari Vs. State of Uttarakhand & Qrs. filed before National
Green Tribunal, NGT, (PB), New Delhi,

To : Computer Section <cs-ngt@igov.ins

From: "sunil chandra" <sunil.chandra@fsi.nic.in>

To: "Consultant Judicial-NGT(P.B. )" <judicial-ngl@gov.in>, "Registrar General”
<rg.ngt@nic.in> '

Cc: "DG FSI" <dgfsi@fsi.nic.in>

Sent: Monday, June 23, 2025 11:45:20 AM

Subject: Original Applicatior: No. 425/2023 tilled as Dee pika Khan Vs. State of Uttarakhans
& Ors. filed before National Green Tribunal, NGT. (PB), New Delh

Ref:

1. Order dated 17 February 2025,' in OA No. 425/2023 of the Hon'ble Green Tribunal (P
New Delhi. '

2. FSl email daled 2 ""‘m February, 2025 along wilh enclosure.,

3. Earlier e-mails of the Consultant Judicial, NGT, PB, New Delhi dated 15t March, 2027 .
07t March, 2025 regarding e-filing. _
Sir,

This is to bring to your kind notice that Forest Survey of India (FSI) under Ministry -
Environment, Foresl% é; Climale Change, a Governmen! of India is respondent in var
ongoing NGT cases. As per the procedure. replies are to be e-filed through the NGT's o

e-filing portal. Howcvor due lo issues encounlered during e-filing through the portal. we as
unable lo proceed with e-filing. When accessing lhe portal through the Applicant Corner
:section, we encounter the followinq issues (screen shots enclosed):

1. The Forest Survey of India, being a Governmenl of India organization, cannot regisior
e-file under the ‘Individual or ‘Institulion’ caleqories.

2. As we do nol have an advocale, the ‘Advocale’ seclion is nol apphmolc :

3. The ‘GOl (Governimenl of India) calegory is lound to be appropriate, bul Forest Stirve
of India doesn'l appear in the dropdown menu and there is no provision to manually add
organizalion.

As a resull, e-filing process is nol possible as on date. You are Kindly requesled lo ae

Forest Survey of India to the list with the following credenlials to enable us lo e-file «
documents.

~ Select Organization: Furest Survey of India

=G0,
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Name: Direclor General 1 586 .‘
Address 1: Kaulagarh Road . : '

Address 2: Dehradun. - @
Land mark: Near ONGC Circle
State: Utlarakhand .
City/District: Dehradun

Pin Code: 248195

Login Id: dgfsi

Mobile Number: 9491073798

E-mail ID: dgfsi@fsinic.in

Sunil Chandra, PhD
Depuly Direclor, Forest Geoinformalics Division
Forest Survey of India.
Ministry Of Environment, Foresls & Climale Change.
Kaulagarh Road, Dehradun-248195, Uttarakhand
INDIA »
Ph- +91-135-2753893

+91-135-2754191, 2753170, 2756292, ExI-206

~. OA425_2025 Deepika Khari Case.pdf
276 KB

From : sunil chandra <sunil.chandra@fsi.nic.in> Mon, 23 Jun, 2025 1147

Subject : Original Application No. 425/2023 titled as Deepika Khari Vs. 1 attachn -

State of Uttarakhand & Ors. filed before National Green
Tribunal, NGT, (PB), New Delhi.

To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>,
Registrar General <rg.ngt@nic.in>

Cc : DG FSI <dgfsi@fsi.nic.in>
Ref: .
1. Order dated 17 February 2025, in OA No. 425/2023 of the Hon'ble Green Tribunal {P:.
New Delhi.: ‘
2. FSl email dated 2gth February, 2025 along with enclosure.
3 Earlier e-mails of the Consultant Judicial, NGT, PB, New Delhi dated 15t March, 2025 =

07th March, 2025 regarding e-filing.

Sir, :
This is to bring lo your kind notice hal Fores! Survey of India (FSI) under Ministy ©
Environment, Forests & Climate Change, a Government of India is respondent in variot:
ongoing NGT cases. As per the procedure, replies are (0 be e-filed through the NGT's oniin
e-filing portal. However, due lo issues encounlered during e-filing through the portal, we ar.
unable to proceed with e-filing., When accessing the porlal through the Applicant Corn¢:
seclion, we encounter Lhe following issues (screen shols enclosed). '

CX Scanned with OKEN Scanner



ANNE XVRE ~Jo

From: "sunil chandra" <sunil.chandra@fﬂn5 87 gé/
€o: "BPL Filing" <filing.bpl-ngt@gov.in>
'Cc: "Computer Section" <cs-ngt@gov.in>, "DG FSI" <dgfsi@fsi.nic.in> -
Sent: Thursday, June 26, 2025 4:37:34 PM

Subject: Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs, State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

Sir,
In response to the above NGT matter, kindly resolve the issue arising in e-filing in an NGT
matter related to OA no. 425/2023. During e-filing, the organization name- Forest Survey of

India doesn't appear in the dropdown menu. Hence the further e-filing steps could not be
executed. Request for urgent necessary action on the matter please.

Regards,

Dr. Sunil Chandra,
Deputy Director
Forest Survey of India,
Govt. of India

From: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>
To: "sunil chandra" <sunil.chandra@fsi.nic.in> '
Sent: Thursday, June 26, 2025 2:42:21 PM

Subject: Re: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

RESPECTED SIR/MADAM,

PLEASE CO-ORDINATE WITH FILING SECTION AND E-FILE THE DOCUMENT, TO ENABLE US TO
TAKE THE SAME ON RECORD.

---- On Mon, 23 Jun 2025 11:45:20 +0530 sunil chandra <sunil.chandra@fsi.nic.in>
wrote --- -

Ref:
1. Order dated 17 February 2025, in OA No. 425/2023 of the Hon’ble Green Tribunal (PB),
New Delhi. |

2. FSI email dated 28t February, 2025 along with enclosure.
3. Earlier e-mails of the Consultant Judicial, NGT, PB, New Delhi dated 1St March, 2025 &
07% March, 2025 regarding e-filing.
Sir,
This is to bring to your kind notice that Forest Survey of India (FSI) under Ministry of
Environment, Forests & Climate Change, a Government of India is respondent in various

ongoing NGT cases. As per the procedure, replies are to be e-filed through the NGT's online
e-filing portal. However, due to issues encountered during e-filing through the portal, we are
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- OA 425_2025 Deepika Khari Case.pdf
276 KB

From : sunil chandra <sunil.chandra@fsi.nic.in>

ANNE AUKE -1

Thu, Jul 10, 2025 02:48 PM

Subject : Fwd: Original Application No. 425/2023 titled as Deepika 43 attachments
Khari Vs. State of Uttarakhand & Ors. filed before National

Green Tribunal, NGT, (PB), New Delhi.

To :Vinod Meena <efiling-ngt@nic.in>

Cc : Computer Section <cs-ngt@gov.in>, DG FSI
<dgfsi@fsi.nic.in> ‘

Sir,

Based on the telecon, please find attached the copy of the earlier email for kind information
and necessary action on the matter please in response to our earlier email Dt. 23rd June,

2025.

Regards

From: "sunil chandra" <sunil.chandra@fsi.nic.in>

" To: "BPL Filing" <filing.bpl-ngt@gov.in>

Cc: "Computer Section” <cs-ngt@gov.in>, "DG FsI" <dgfsi@fsi.nic.in> |

Sent: Thursday, June 26, 2025 4:37:34 PM

Subject: Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

Sir,

In response to the above NGT matter, kindly resolve the issue arising in e-filing in an NGT

* matter related to OA no. 425/2023. During e-filing, the organization name- Forest Survey of

‘India doesn't appear in the dropdown menu. Hence the further e-filing steps could not be.
executed. Request for urgent necessary action on the matter please.

Regards,

Dr. Sunil Chandra,
Deputy Director

Forest Survey of India,
Gouvt. of India

From: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>

* To: "sunil chandra" <sunil.chandra@fsi.nic.in>

Sent: Thursday, June 26, 2025 2:42:21 PM

..—“35__-
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organization.

As a result, e-filing process is nol possll;llz 58\9}& You are kindly requested to add

Forest Survey of India to the list with the following credentials to enable us to e-file our

documents.

» Select Organization: Forest Survey of India
» Name: Director General

» Address 1. Kaulagarh Road

» Address 2: Dehradun,

% Land mark: Near ONGC Circle
» State: Uttarakhand

» City/District: Dehradun

» Pin Code: 248195

» Login Id: dgfsi

» Mobile Number: 9491073798
» E-mail ID: dgfsi@fsi.nic.in

Sunil Chandra, PhD
Deputy Director, Forest Geoinformatics Division
Forest Survey of India, '
Ministry Of Environment, Forests & Climate Change,
Kaulagarh Road, Dehradun-248195, Uttarakhand
INDIA
Ph- +91-135-2753893

+91-135-2754191, 2753170, 2756292, Ext-206

Yadig / Regards
IRAI® UM / Judicial Section
st gha sifeaur

National Green Tribunal
Y™ |grgdls / Principal Bench
71% fewedt / New Delhi - 110001

r*“ak International Year
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A 2025
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Requeﬁ’& to resolve the non-listing of FSI name in NGT e-filing portal /7
From : sunil chandra <sunil.chandra@fsi.nic.in> Wed, 23 Jul, 2025 16:31
Subject : Request to resolve the non-listing of FSI name in NGT e-
filing portal

To :Vinod Meena <efiling-ngt@nic.in>
Cc : DG FSI <dgfsi@fsi.nic.in>

Sir, :
Kind reference is invited our earlier emails Dt. 23rd June, 26th June and 10th July
regarding non-listing of Forest Survey of India(FSI) organization name in the list of
institutions, while accessing e-filing portal of NGT. Due to non-availability of the
organization name in the list of institutions in the portal, we are unable to file the NGT
replies for few cases related to FSI. As the court matters are time bound, it is humbly
requested to kindly expedite the matter with the appropriate agency, enabling us to file the
reply at the earliest. '

Thanking you,

Sunil Chandra, PhD
Deputy Director, Forest Geoinformatics Division

Forest Survey of India, _
Ministry Of Environment, Forests & Climate Change,

Kaulagarh Road, Dehradun-248195, Uttarakhand

INDIA
Ph- +91-135-2753893
+91-135-2754191, 2753170, 2756292, Ext-206

C} Scanned with OKEN Scanner
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'
Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs, State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

From : sunil chandra <sunil.chandra@fsi.nic.in>

Subject : Fwd: Original Application No. 425/2023 titled as Deepika
‘ Khari Vs. State of Uttarakhand & Ors. filed before National
Green Tribunal, NGT, (PB), New Delhi.

To : bhunwalmonu@gmail.com

Wed, 06 Aug, 2025 15:46
#3 attachments

From: "sunil chandra" <sunil.chandra@fsi.nic.in>

To: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>

Cc: "DG FSI" <dgfsi@fsi.nic.in>, "svns12" <svns12@rediffmail.com>

Sent: Tuesday, August 5;20254:29:15 PM

Subject: Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

Sir.
| am forwarding the previous emails related to OA no. 425/2023 in the Hon'ble NGT, New

Delhi with the request to kindly expedite the process of getting Fo‘res‘t'Survgy of India(FSI)
name registered in the list of institutions, so as to enable us carry e-filing without delay.

Regards,

Dr. Sunil Chandra
Deputy Director, FSI
Dehradun

From: "sunil chandra" <sunil.chandra@fsi.nic.in>

To: "Vinod Meena" <efiling-ngt@nic.in> -
Cc: "Computer Section" <cs-ngt@gov.in>, "DG FSI" <dgfsi@fsi.nic.in>
Sent: Thursday, July 10, 2025 2:48:59 PM

j igi icati i ika Khari Vs. State of
Subject: Fwd: Original Application No. 425/2023 titled as Deepika K _
Uttagakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

Sir, _ ‘ o .
Based on the telecon, please find attached the copy of the earlier _emanl fqr kind |nf(()jr5nat;on
and necessary action on the matter please in response to our earlier email Dt. 23rd June,
2025.

Regards

(} Scanned with OKEN Scanner
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E-Filing in NGT Portal - reg.

From : Joint Director FGD <jdnfdmc@fsi.nic.in>
Subject : E-Filing in NGT Portal - reg.
To : Registrar General <rg.ngt@nic.in>

Cc : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>,
Vinod Meena <efiling-ngt@nic.in>, DG FSI
<dgfsi@fsi.nic.in>, sunil chandra
<sunil.chandra@fsi.nic.in>, ComputerSection <cs-
ngt@gov.in>

Sir,

JESF TSR T YW T ¥ §

Joint Director FGD

{ ey

Wed, Aug 06, 2025 03:57 PM
42 attachments

Please find attached letter along with enclosure regarding E-Filing in NGT Portal in OA No.
425/2023 titled as Deepika Khari Vs. State of Uttarakhand & Ors. filed before National Green

Tribunal, NGT, (PB), New Delhi.

Thanks & Regards

Iged e (TH.SE)
Joint Director (FGD)

Forest Survey of India

IR a9 3R Sqarg URacH Haed &
Ministry of Environment, Forest & Climate Change
(HRd PR)

(Government of India)

Kaulagérh Road

U 248195

Dehradun 248195

— Letter No. 1742.pdf
- 2MB

- Enclosures.pdf
-~ 3MB

—_— A1l ~
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(Govt. of India, Ministry Of Environment, Forest & Climate Change)
g it go ato ardodtodo
Kaulagarh Road, P.O. - I.P.E.,
~ 248195
Dehradun - 248195

No. 22-516/2025-FGD ~/#4-)_ Dated: < August, 2025

To,
The Registrar
National Green Tribunal,

Principal Bench,
New Delhi — 110001,

Sub: E-Filing in NGT Portal - reg.

Ref: 1. FSI email dated 23.06.2025 to the Registrar, NGT, New Delhi
2. FSl email dated 23.07.2025 to the e-filing section of NGT, New Delhi
3. FSI email dated 10.07.2025 to the e-filing section of NGT, New Delhi

Sir,

Kind attention is drawn to the subject and references mentioned above. In the
aforementioned NGT matter O.A No. 425/2023 of NGT New Delhi between Deepika Khari
vs State of Uttarakhand & Ors, the Forest Survey of India attempted to submit its response
to the Hon'ble NGT through the online mode. However, since the Forest Survey of India
name is not listed in the organization’s list, the online submission process could not be
executed. Consequently, an email was sent to the Registrar and the e-filing section of the
NGT at their official email address, gfiling-ngt@nic.in for inclusion in the list of organization

names.

So far, two reminders dated 10t July 2025 and 23 July 2025 have been sent to
‘ensure that the Forest Survey of India hame is included in the online portal at the earliest.
However, the Forest Survey: of India name has still not been incorporated to the portal.
Consequently, we are unable to file our responses through the e-filing process.

You are requested to direct the concerned officer/official to include the Forest Survey
of India name in the list of institutions to enable us to file our replies on time,

) Yours faithfully,

Encl: As above ﬁ"’\/
S .8 ?’M

(Anoop Singh)
Director General

Cwwwisinicin' 0 Telefax: 01852755037 | EPABX.0135:275

Lifestyle for
Environment

& Scanned with OKEN Scanner
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(Govt. of India, Mlnistry Of Envnronment Forest & Climate Change)

Pemrg 7wt aio 3o amodftodo

Kaulagarh Road, P.O. - LP.E.,
3EGT ~ 248195
Dehradun - 248195

G, 22516 /2025— T2 - | 7 472 femtier € orTRa, 2025
Jar H, -

AR

T BRA AT,

T UIs,

T faeell — 110001,
fa§g:— E-Filing in NGT Portal — reg.

e~ 1. FSI email dated 23.06.2025 to the Registrar, NGT, New Delhi
2. FSI email dated 23.07.2025 to the e-filing section of NGT, New Delhi
3. FSI email dated 10.07.2025 to the e-filing section of NGT, New Delhi

HEIed,

SWRIh fawa vd el @) SR puar e e fhar ST & fb Sudth Sfeeiiad TSl
3. geRYT, a1€ O.A No. 425/2023 TASHEL, 7§ fawell (Deepika Khari &M 1oy STRIGUS Td 3)
F ARG T FOEIOT gRT AT KT BRT rf¥Rer @ qwet fae ufafshar siHes Aemm |
TR B BT v fdar | feg, mﬁaﬁwﬁﬁwmaﬂﬁmmﬂmm?éﬁ&%
BN I8 HfshaT got 8l B bl |

S BRUET, TASHCL @ RRgR 7d s‘—wsmu PN B D AMRFRG A I
efiling&nat@nic.in TR SFFRIEN AT AT WA B G H IR a ﬁéﬂw BT A I TSI

Y |

= favg ¥ a9 T f3qid 10 SIS 2025 U 23 Tells 2025 & QT TR UF 991 O gD
£ qIfr IRAY 99 FIEUT BT 9 Teg I Weg AFARA U H Sirel Ol | | 9oy, 3 a&
I8 AW UIde § |fdfera el fhar mar 2 e uRuRasy ' ot mfafthad g—wrsherT
ufthar & AR W IR T8 B 9T W@ © |

mm%ﬁsmw@maﬁmﬂ/aﬂﬂﬁﬁﬁéﬁmﬁﬁﬁmﬁamw
mgmﬁwﬂﬁmmmw,mﬁwwﬁmmm
B D |

XelTih— SRR ' /&\/
: 3 .Q.')’c
(67 Rig)

Swwwfsinicin Telefax : 0135-2755037 EPABX ; 0135-2754191, 2756292
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Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

[N

From : sunil chandra <sunil.chandra@fsi.nic.in> Mon, 23 Jun, 2025 1151
Subject : Fwd: Original Application No. 425/2023 titled as Deepika 1 attachrmen!
Khari Vs. State of Uttarakhand & Ors. filed before National
Green Tribunal, NGT, (PB), New Delhi.

To : Computer Section <cs-ngt@gov.in>

From: "sunil chandra" <sunil.chandra@fsi.nic.in>

To: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>, "Registrar General”
<rg.ngt@nic.in> ' '

Cc: "DG FSI" <dgfsi@fsi.nic.in>

Sent: Monday, June 23, 2025 11:45:20 AM

Subject: Original Application No. 425/2023 titled as Deepika Khari Vs. State of Uttarakhand
& Ors. filed'before National Green Tribunal, NGT, (PB), New Delhi.

Ref: . -
1. Order dated 17 February 2025, in OA No. 425/2023 of the Hon'ble Green Tribunal (P&

New Delhi.
24 FSI email daled 2gth February, 2025 along with enclosure.
3. - Earlier e-mails of the Consultant Judicial, NGT, PB, New Delhi dated 1St March, 2025

'O7th March, 2025 regarding e-filing.

Sir, :
This is to bring to your kind notice that Forest Survey of India (FSI) under Ministry of
Environmenl, Foresls & Climate Change. a Government of India is respondenl in various
ongoing NGT cases. As per the procedure, replies are to be e-filed through the NGT's onhne
e-filing portal. However, due lo issues encountered during e-filing through the portal, we are:
unable lo proceed with e-filing. When accessing the portal through the Applicant Corner
ssection, we encounter the following issues (screen shots enclosed): '

1. The Forest Survey of India, being a Governmenl of India organizalion, cannot regisler =
e-file under the ‘Individual’ or ‘Institution’ categories. L

2. As'we do not have an advocale, the ‘Adyocale’ section is not applicable.

3. The ‘GOI' (Government of India) category is found lo be appropriale, bul Forest Surve;
of India doesn'l appear in the dropdown menu and there is no provision to manually add

organization.
As a result, e-filing process is not possible as on date. You are kindly requesled to ac

Forest Survey of India to the lisl wilh the following credenlials to enable us to e-file o
documents.

~ Select Organization: Foresl Survey of India

~ 40 ~
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Name: Direclor General

Address 1: Kaulagarh Road 1 596 , L&

Address 2: Dehradun,
Land mark: Near ONGC Circle

State: Uttarakhand

~ City/District: Dehradun
» Pin Code: 248195 .
~ Login Id: dgfsi
~ Mobile Number: 9491073798
~ E-mail ID: dgfsi@fsi.nic.in
Sunil Chandra, PhD
Deputy Direclor, Forest Geoinformatics Division
Forest Survey of India, :
Ministry Of Environment, Foreslts & Climale Change,
Kaulagarh Road, Dehradun-248195, Uttarakhand
INDIA
Ph- +91-135-2753893
+91-135-2754191, 2753170, 2756292, Ext-206
OA 425_2025 Deepika Khari Case.pdf
276 KB .

From : sunil chandra <sunil.chandra@fsi.nic.in> Mon, 23 Jun, 2025 11:4%
Subject : Original Application No. 425/2023 titled as Deepika Khari Vs. 1 attachm
State of Uttarakhand & Ors. filed before National Green '

Tribunal, NGT, (PB), New Delhi.
To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>,

Registrar General <rg.ngt@nic.in>
Cc : DG FSI <dgfsi@fsi.nic.in>

Ref: o . }
1. Order dated 17 February 2025, in OA No. 425/2023 of the Hon'ble Green Tribunal (Pt

New Delhi. :
.2. FSI email dated 28t February, 2025 along with enclosure. ‘ »
3. Earlier e-mails of the Consultant Judicial, NGT, PB, New Delhi dated 15t March, 2025 &

07" March, 2025 regarding e-filing.

Sir, - -
This is to bring o your kind nolice that Forest Survey of India (FSI) under Ministry o
rmment of India is respondent in variot:

Environment, Foresls & Climale Change, a Gove ] | 0
are lo be e-filed through the NGT's onlir

ongoing NGT cases. As per the procedure, replies - R
e-filing portal. However, due o issues encountered during e-filing through the L_)Oﬂa- e
unable to proceed with e-filing, When accessing the portal through the Applicant corne:

section, we encounter the following issues (screen shots enclosed):

~ k| -
C} Scanned with OKEN Scanner
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— OA 425_2025 Deepika Khari Case.pdf

276 KB
From : sunil chandra <sunil.chandra@fsi.nic.in> Thu, Jul 10, 2025 02:48 PM
Subject : Fwd: Original Application No. 425/2023 titled as Deepika »3 attachments

Khari Vs. State of Uttarakhand & Ors. filed before National
Green Tribunal, NGT, (PB), New Delhi.

To : Vinod Meena <efiling-ngt@nic.in>

Cc : Computer Section <cs-ngt@gov.in>, DG FSI
<dgfsi@fsi.nic.in> '

Sir,
Based on the telecon, please find attached the copy of the earlier email for kind information

and necessary action on the matter please in response to our earlier email Dt. 23rd June,
2025.

Regards

From: "sunil chandra" <sunil.chandra@fsi.nic.in>

" To: "BPL Filing" <filing.bpl-ngt@gov.in>
Cc: "Computer Section” <cs-ngt@gov.in>, "DG FSI" <dgfsi@fsi.nic.in>
‘Sent: Thursday, June 26, 2025 4:37:34 PM

Subject: Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

Sir,
In response to the above NGT matter, kindly resolve the issue arising in e-filing in an NGT
matter related to OA no. 425/2023. During e-filing, the organization name- Forest Survey of

India doesn't appear in the dropdown menu. Hence the further e-filing steps could not.be.
executed. Request for urgent necessary action on the matter please.

Regards,

Dr. Sunil Chandra,
Deputy Director
Forest Survey of India,
Gouvt. of India

From: "Consultant Judicial-NGT(P.B.)" <judiCiaI-ngt@gov.in$
" To: "sunil chandra" <sunil.chandra@fsi.nic.in>
Sent: Thursday, June 26, 2025 2:42:21 PM

‘__42/_
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organization.

As a result, e-filing process is not posnielf'i%n date. You are kindly requested to add
Forest Survey of India to the list with t g credentials to enable us to e-file ¢

documents.

> Select Organization: Forest Survey of India
> Name: Director General

> Address 1: Kaulagarh Road

> Address 2: Dehradun,

> Land mark: Near ONGC Circle
> State: Uttarakhand

> City/District: Dehradun

> Pin Code: 248195

> Login Id: dgfsi

» Mobile Number: 9491073798
> E-mail ID: dgfsi@fsi.nic.in

Sunil Chandra, PhD
Deputy Director, Forest Geoinformatics Division
Forest Survey of India, ‘
Ministry Of Environment, Forests & Climate Change,
Kaulagarh Road, Dehradun-248195, Uttarakhand
INDIA
Ph- +91-135-2753893

+91-135-2754191, 2753170, 2756292, Ext-206

Y1y / Regards

SJHNIT / Judicial Section

Pt g siftravor

National Green Tribunal
UYTH YIUts / Principal Bench
Wg feeeht / New Delhi - 110001

f'
|
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Reque:n to resolve the non-listing of FSI name in NGT e-filing portal

From : sunil chandra <sunil.chandra@fsi.nic.in> Wed, 23 Jul, 2025 16:31

Subject : Request to resolve the non-listing of FSI name in NGT e-
filing portal

To : Vinod Meena <efiling-ngt@nic.in>
Cc : DG FSI <dgfsi@fsi.nic.in>

Sir,

Kind reference is invited our earlier emails Dt 23rd June, 26th June and 10th July
regarding non-listing of Forest Survey of India(FSI) organization name in the list of
institutions, while accessing e-filing portal of NGT. Due to non-availability of the
organization name in the list of institutions in the portal, we are unable to file the NGT
replies for few cases related to FSI. As the court matters are time bound, it is humbly
requested to kindly expedite the matter with the approprlate agency, enabling us to file the
reply at the earliest.

Thanking you,

Sunil Chandra, PhD

Deputy Director, Forest Geoinformatics Division
Forest Survey of India,

Ministry Of Environment, Forests & Climate Change,
Kaulagarh Road, Dehradun-248195, Uttarakhand
INDIA

Ph- +91-135-2753893
+91-135-2754191, 2753170, 2756292, Ext-206

Ty
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© @ Email 16*00 Nagaraja SV

Fwd: Counter Affidavit on behalf of Respondent No.5 (Director General, Forest g
Survey of India) in OA No. 227 of 2024

From : Nagaraja SV <nagaraja.sv@fsi.nic.in> Mon, Aug 11, 2025 04:26 PM
Subject : Fwd: Counter Affidavit on behalf of Respondent No.5 . 41 attachment
(Director General, Forest Survey of India) in OA No.
227 of 2024

To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>
Cc : DG FSI <dgdfsi@fsi.nic.in>, Vinod Meena <efiling-

ngt@nic.in>
To
The Registrar
National Green Tribunal
Central Zone,
Bhopal
Sir, |

I am sending again the Counter Affidavit & Report(attached) on behalf of
Respondent No.5 (Director General, Forest Survey of India) in OA No. 227 of 2024. ltis
informing that the Forest Survey of India, Dehradun has still not been granted access to
the e-filing portal. Consequently, we are unable to file the report in the e-filing portal. So,
this email may kindly be accepted as our response in the case.

Yours faithfully,

(Nagaraja S.V.)
Assistant Director
Forest Survey of India
Dehradun

From: "Nagaraja SV" <nagaraja.sv@fsi.nic.in>
To: "ANKUR AWADHIYA" <mp572@ifs.nic.in>
Sent: Friday, August 1, 2025 3:13:35 PM

Subject: Fwd: Counter Affidavit on behalf of Respondent No.5 (Director General, Forest
Survey of India) in OA No. 227 of 2024

From: "DG FSI" <dgfsi@fsi.nic.in>

To: "Registrar NGT, CZB, Bhopal" <ngtczbbho-mp@gov.in>
Cc: "Nagaraja SV" <nagaraja.sv@fsi.nic.in>

Sent: Tuesday, June 3, 2025 9:38:56 AM

Subject: Fwd: Counter Affidavit on behalf of Respondent No.5 (Director General, Forest
Survey of India) in OA No. 227 of 2024

https:/www.email.gov.in/h/printmessage?id=31428tz=Asia/Kolkatadxim=1 T

e Y
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8/21/25, 5:20 PM Email

ob 1601

From: "DG FSI" <dgfsi@fsi.nic.in>
To: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>
Cc: "Nagaraja SV" <nagaraja.sv@fsi.nic.in>
Sent: Monday, June 2, 2025 4:48:43 PM
Subject: Counter Affidavit on behalf of Respondent No.5 (Director General, Forest Survey
of India) in OA No. 227 of 2024
To

The Registrar

National Green Tribunal

Central Zone,

Bhopal
Sir,

| am directed to send Counter Affidavit on behalf of Respondent No.5 (Director
General, Forest Survey of India) in OA No. 227 of 2024. Please find the same attached
with this email for kind necessary action please.
Yours faithfully,
(Nagaraja S.V.)
Assistant Director
Forest Survey of India
Dehradun
== Counter Affidavit & Report.pdf
B:

5 MB
https://www.email.gov.in/hiprintmessage?id=31428tz=Asia/Kolkatadxim=1 212

-Hb-
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OA No. 314/2025 in the matter of News Item titled " Satellite Data Shows Manipur ¢,
Lost 52000 Acres of Forest in 4 Years : Study " appearing in the NDTV dated
06.06.2025- reg

From : DG FSI <dgfsi@fsi.nic.in> Tue, Aug 12, 2025 03:02 PM
Subject : OA No. 314/2025 in the matter of News Item titled " # 1 attachment

Satellite Data Shows Manipur Lost 52000 Acres of

Forest in 4 Years : Study " appearing in the NDTV
dated 06.06.2025- reg

To : MoEF&CC, Regional Office, Shillong
<moefro.shillong@gov.in>

Cc : sakshi.khulve <sakshi.khulve@nic.in>, Consultant
Judicial-NGT(P.B.) <judicial-ngt@gov.in>
Sir,

I am directe_d to enclose herewith letter No. 22-526/2025-FGD-321 dated 12 August, 2025 on the
above mentioned subject alongwith its enclosure for kind perusal.

With regards,

PS to Director General
Forest Survey of India, Dehradun

== Letter to DDG Shillong dt 12 August 2025_0OA 314-2055.pdf
© 6MB

o i
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To,

Sub:

Ref:

Sir,

' | U
No.]Z@ZQZ@S-FGD—EZ) |

Forest Survey of India 5‘,‘"& Li FE
Ministry of Environment, Forest & Climate Change \i“\‘%/ Lifestyle for
. Environmant

Govt. of India

Kaulagarh Road, PO - IPE
Dehradun — 248195

Dated: \~. August, 2025

The Deputy Director General of Forests(C)
Ministry of Environment, Forest & Climate Change,

Regional Office, (North Eastern Zone), Law-U-Sib, Lumbatngen,
Near MTC Workshop, Shillong-793021

OA No. 314/2025 in the matter of News Item titled “Satellite Data Shows
Manipur Lost 52000 Acres of Forest in 4 Years: Study” appearing in the NDTV

- dated 06.06.2025 — reg.

1. Email from MoEF&CC, New Delhi dated 215t July, 2025

- 2. This office Lr No. 22-526/2025-FGD-304 Dated 25t July, 2025

With reference to the above, please find herewith the enclosed updated comments

pertaining to OA No. 314/2025 in the matter of News Item titled “Satellite Data Shows
Manipur Lost 52000 Acres of Forest in 4 Years: Study” appearing in the NDTV dated
06.06.2025 for information and necessary action.

Encl: As above

Copy to:
1.

Yours faithfully,

Aquw
(Anoop Singh)
Director General

Ms. Sakshi Khulve, Legal Associate, Ministry of Environment, Forest and Climate
Change, New Delhi- 110003.

2. The Registrar, NGT(PB), New Delhi informing that the Forest Survey of India,

Dehradun has still not been granted access to the e-filing portal. Consequently, we

are unable to file the report in the e-filing portal. So, this email may kindly be
accepted as our response’in the case.
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0.A. No. 133/2025/EZ ® HRAIT a1 G &107 BT STare qfHferd & ard |

From : DG FSI <dgfsi@fsi.hic.in> Mon, Aug 25, 2025 10:55 AM
Subject : 0.A. No. 133/2025/EZ # YRdl @ Hd &U1 b1 Sfarel 1 attachment
RIS RS ISIER

To : K SINGH <igf.su-moefcc@gov.in>, SURVEY AND
UTILISATION Division <sudiv-moefcc@gov.in>

Cc : Judicial Section <ngtjudicial-kolkata@gov.in>,
Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>

- Sir,
| am directed to enclose herewith letter No. 22-529/2025-FGD-2050 dated 25 August,
2025 on the above mentioned subject alongwith its enclosure for kind perusal.

With regards,

PS to Director General
Forest Survey of India, Dehradun

== Letter to SU_OA 133-2025-EZ_dt 25 August 2025.pdf

~ 9MB
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Response of the Forest Survey of India in OA 133/2025/EZ

The matter concerns loss of forests between 1992 and 2022 in Jungle
Mahal Districts of West Bengal. The study quoted also points out that in

certain areas sal has been replaced by other species.

District-wise forest cover data from the India State of Forest Report
2023 is as under:
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District-wise forest cover data from the India State of Forest Report

1993 is as under:

"TABLE 2.3

DISTRICT-WISE FOREST COVER ASSESSMENT FIGURES-1993.

(Areain sq. km.)

Forest Cover-1993 assessment

S.  Districts Qeogra- _ Total % of forest
No, phical Dense  Open  Mangrove cover 1o
area geographical
area

1 2 3 4 5 B 7

West Bengal .

1. Bankura 6682 . 160 660. - 820 11.92

2. Birbhum a5a5 -~ :

3. Bardhaman 7024

4. Calculta 104

5. Hoogli 3149

§.  Howrah 1467

7. Maldah- 8783 523 1,084 2,118 3,726 5.63

8, Medinipur 14081 ' '

8.  Murshidabad 5324

10, Nadia. 3827

1i. 24 Parganas 14136

12, West Dinajpur 5358

13.  Cooch Behar 3387 7 24 - 31 G.82

14.  Darjiling 3148 1,083 362 . 1,455 46.21

15. Jalpaiguri 6227 1,396 176 - 1571 2523

16. Puruliya 6259 183 400 - 583 931

Total . 88752 3,362 2,705 2,119 8,186 8.22

It is important to note that the methodologies and district boundaries

were different at the time of publication of the two reports. Since National

Forest Inventory began in the year 2002, we do not have data to comment

on change of species composition between 1992 and 2022.

C} Scanned with OKEN Scanner
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b. 1991 —1993 satellite compdéite image for comparison.

Figure 1. Clearings observed in Ajodhya Hill and Forest Reserve Area, Purulia District.

Page 3 of 3
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S..NO DATE TIME FROM TO EMAIL SUBJECT
Registrar NGT, CZB, Bhopal iops ; -
-06- . . Difficullty in E-filing for f S i
1 03-06-20252:17 PM DG FSI email: ngtczbbho-mp@gov.in i y ing for forest Survey of India (FSI)
Registrar NGT, CZB, Bhopal rope . -
_06- . DG FSI . Difficullty in E-filing for forest Survey of India (F
2 06-06-2025 11:09 AM email: ngtczbbho-mp@gov.in y m‘ 4 ISl
_ Original Application No. 425/2023 titled as Deepika Khari
DD (FGD i
3 23-06-2025 {11:45 AM mahm_ mcva_ AL mmm_m_:a mw_%a.__ . Vs. State of Uttarakhand & Ors. Filed Before National
- . i.nic. ail: rg. . : I
aBisknic.In femali: re.ngt@nic.in Green Tribunal, NGT, {PB), New Delhi
Original Application No. 425/2023 titled as Deepika Khari
o DD (FGD) BPL Filing ginal App /202: p
4 26-06-202514:40 PM email: sunil.chandra@fsi.nic.i - filing.bol-nat . Vs. State of Uttarakhand & Ors. Filed Before National
: . .nic.i : .bpi- : . ,
E@sknici Jemall=Ailins.bplngtEgovin Green Tribunal, NGT, (PB), New Delhi
DD (FGD) Original Application No. 425/2023 titled as Deepika Khari
5 10-07-2025 email: sunil.chandra@si.nic.in e-filling Section of NGT, New Delhi  [Vs. State of Uttarakhand & Ors. Filed Before National
) ) T Green Tribunal, NGT, (PB), New Delhi
DD (FGD) JMinosl Miea: &xfilling Section of Request to Resolve .nrm non - Listing of FSI ein NGT
O 6 23-07-2025{4:32 PM . . . . INGT, New Delhi . .nc go name in e-
email: sunil.chandra@fsi.nic.in . . filing Portal
6 email: efiling-ngt@nic.in
1 s iginal H i . . o
P DD (FGD) Consultant Judicial-NGT(P.8.) QOriginal Application No. Amm\mom..u‘ titled as ommu._xm Khari
7 05-08-202514:29 PM email: sunil.chandra@fsi.nicn lemall: judicial-ngt@gov.in Vs. State of Uttarakhand & Ors. Filed Before National
. ) ) o T ’ Green Tribunal, NGT, (PB), New Delhi
Registrar General o
8 06-08-202513:57 PM JD(FGD),FS! . . E-Filing in NGT Portal - reg .
email: rg.ngt@nic.in
Consultant Judicial-NGT(P.8.) T@% Counter Affidavit on behalf of _‘mmuo_.am:n No.5
9 11-08-2025(4:26 PM NAGARAJAS YV, AD, FSI o e s . (Director General, Forest Survey of India ) in OA No. 227
email: judicial-ngt@gov.in
of 2024
OA No. 314/2025 in the Matter of News Item titled "
cc to Consultant Judicial-NGT(P.B.) Satellite Data Shows Manipur Lost 52000 Acres of Forest
10 12-08-20253:02 :
g i e email: judicial-ngt@gov.in in 4 years : Study " Appearing in the NDTV dated
0606.2025-reg
11 25-08-2025 |10:55 AM  |DG Fsl cc to Consultant Judicial-NGT(P-B.) |, ) N 133/2025/E2

email: judicial-ngt@gov.in
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No. IT/25/10 ~258
Forest Survey of India
Ministry of Environment, Forest & Climate Change
Govt. of India
Kaulagarh Road, PO - IPE
Dehradun — 248195

Dated: |v June, 2025
To,

The Director General of Forest & Special Secretary, .
Ministry of Environment Forest and Climate Change,
Indira Paryavaran Bhawan, Jorbagh Road,

New Delhi — 110 003.

Subject: Deputing a legal counsel to handle Hon’ble NGT related cases
pertaining to FSI - reg. '

Ref. 1. Order dated 03" December, 2024 in OA No. 227/2024(CZ) of the
Hon'ble  Green Tribuna!l (Central Zone Bench), Bhopal.

2. Order dated 21 October, 2024 in OA No. 425/2023 of the Hon’ble
Green Tribunal (Principal Bench) New Delhi.

Sir,

This is to bring to your klnd attention that Forest Survey of India,
Dehradun has been made respondent in the cases cited under references (1)
and (2) by the Hon'ble National Green Tribunal (NGT). As per the procedure,

we have to file timely replies in the appropriate court- mandated language
through a legal counsel.

In addition to the above, FSI has been named as a respondent in
several other ongoing matters before the Hon’ble NGT. In view of the
increasing number of such cases, it is requested that a legal counsel from the

Mnistry may kindly be deputed to handle all the cases pertaining to FSI with
“the Hon’ble NGT including the two cases mentioned above.’

The presence of a dedicated legal counsel would ensure that Forest
Survey of India can comply with all necessary legal requirements and submit
responses to the Hon'ble NGT within the prescribed timeline.

Yours faithfully,

: (Anoop Singh) IFS
Director General
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ANOOP SINGH, Irs

2

SN DIRECTOR GENERAL
wantd FOREST SURVEY OF INDIA
‘ MINISTRY OF ENVIRONMENT, FOREST &
CLIMATE CHANGE
GOVERNMENT OF INDIA

D.O. No. IT/25/10- 32 ¢, Dated: 19" August, 2025
Sub: Request for Deputation of a Legal Counsel to Forest Survey of India - reg.

Ref: 1. Order dated 03rd December, 2024 in OA No. 227/2024(CZ) of the Hon’ble National
Green Tribunal (Central Zone Bench), Bhopal.

2. Order dated 215t October, 2024 in OA No. 425/2023 of the Hon'ble National Green
Tribunal (Principal Bench) New Delhi. '

Sir,

The Forest Survey of India (FSI), Dehradun, is a respondent in several cases before the
Hon’ble National Green Tribunal (NGT), including the two aforementioned cases. The courts often
require FSI to submit responses via an advocate through a sworn affidavit and file technical reports
with them. Due to legal implications, these documents must be legally vetted for clarity and
compliance. Additionally, FSI is directed to be represented by legal counsel in hearings. Without
dedicated legal support, timely and accurate responses are challenging, especially with the
increasing complexity of environmental litigations.

Therefore, there is an urgent need for a qualified legal counsel from the Ministry to be
allocated or deputed to FSI. This will ensure adherence to judicial procedures, timely filling of
affidavits, and professional representation. FS| previously addressed this issue in a letter dated
10" June, 2025 but no response has been received. | request your intervention to initiate immediate
action for deputing a legal counsel to FSI.

Cases being dealt with by FSI are attached to this letter for kind reference.

With regards,

Your sincerely,
(Anoop Singh)
To,

Sh. Sushil Kumar Awasthi, IFS
Director General of Forest & Special Secretary
Ministry of Environment, Forest & Climate Change

Indira Paryavaran Bhawan, Jorbagh Road, Aligan;
New Delhi - 110003

Satact:

-
Suryey ©
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WHiETmTE A, 30, -3 E, , eTGA-GTH ¢ (0135) 2756139

Kaulagarh Road, PO-IPE Dehradun - Tel : (0135) 2756139
- E-mail : dgfsi@fsi.nic.in

s"oi
!
f
&
7
gy

— 546 —
(} Scanned with OKEN Scanner



IS ERIPE I A NS 241 4 S

1612 "
16
ST W
List of prevalent cases (FSI)
S. No Elon bie Case number Case name
Court 00
“India lost 2.33 million hectares of tree cover since
1 NGT 555/2024 Global Forest Watch™ appearing in The EXPIGSS date
13.04.2024 before NGT (PB) New Delhi.
izggggi “II:BI;I O New item titled “UP gives permission to fell 1 12.000.
2 NGT ’ - trees for road along Upper Ganga Canal” appearing in
e Hindustan Times dated 01.02.2024
286/2024, 1A No. 285/2024| " o
; Suo Motu matter in News item appearing in Hindu
' OA No. 60 of 2024 (Earlier [dated 11.12.2023 entitled “Cauvery basin lost nearly
3 [NGT , ruvery
OA No. 787/2023) 12,850 sq. km'of green cover” pending before NGT
. |(PB) New Delhi 4 -
News Item titled “Chunk of India’s forest, missing, after
4 NGT OA No. 641/2024 27- year-delay to file reports Analysis” appearing in The

Hindu dated 28.04.2024

Narendra Kumar Goswami Applicant versus State of
NGT OA No.1191/2024 Uttar Pradesh & ors.* Illegal felling of 454 trees at
Dalmiya Farms”

wn

OA No. 144/2015 with OA
No. 58/2013 with OA No.
6 NGT 116/2015 with M.A No.  [(Oversight Committee)
258/2015 in Original
Application No. 10/2014

7 INGT OA No. 607/2025 __[Balkrishan vs Union of India & others
OA No 425/2023 of NGT , :
8 NGT of New Delhi Deepika Khari vs State of Uttarakha}nd & Ors

Suo Moto Case in the matter of new item tilted “ Assam

9 NGT OA No 20/2025 forest s:hrir‘lk by 83.92 sq km in just two years report”
appearing in the Assam Tribune.com dated 22/12/2024
before NGT (PB), New Delhi

10 |[NGT OA 227/2024 Jabbu Lal Meena vs State of Rajasthan & Ors.

* |OA No.129/2024 in the matter of Suo Motto matter in
re: News item appearing in Deccan Herald dated

11 |NGT OA No.129/2024 05/01/2024 entitled “ Forest Land Fives times Delhi’s
geographical area under encroachment , Govt. Data
shows” before NGT (PB) , New Delhi

Notice in OA No. 314//2025 in the matter of News item
12 NGT OA No. 314//2025 titled “ Satellite Data shows Manipur lost 52,000 Acres
of Forest in 4 Yrs: Study appearing in the NDTV dated
06/06/2025 before NGT(PB) New Delhi-reg '

T.N Godavarman Thirumulpad v/s Uinion of India &
13 NGT IA No. 191635/2022 Ors. And Ors./IA No, 191635/2022 High Powered

Technical Committee (HPTC)

=6
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Original Application

Corruption Removal Socicty v. Dept. of Forest &

NGT
No. 535/2024 Wildlife, GNCTD & Orsg
WP (civil) 109/2008( Siltclli.tc based surv,cy of‘ IBncroach'mcnt positions) -In
15 SCI Wildlife First and Ors Ve compliance of Hon’ble ‘bCI f)rdcrs in the case WT
MOEF&CC and Ors (civil) 109/2008( Wildlife First and Ors Vs MOEF&CC
and Ors)
Compliance of order of Ton’ble Supreme Court of
16 |sci Wirt Petition no. India’s passed on 09.05.2024 in W.P (Civil) No.
4677/1985 4677/1985 in the M.C Mehta vs Union of India and
others (CEC Aravalli) ,
17 |scr Writ Petition 1164/23 Supreme Court Order in WP 1164/23 dated 4/3/25 way
dated 4/3/25 forward for implementation of the court order
SLP( ¢) 999-1001 of 2005 o '
18 |SCI - & O
date 24/03/2025 A. John Kennedy etc. v. State of Tamil Nadu IS
19 SCI WP(C) No. 67/2022 Court Matter (Durga Dutt vs Union of India Supreme
Court -
- SMW(C) No. 3/2025 with . -
20 SCI :
W.P.(C) No. 287/2025 In Re: Kancha Gachibowli Forest, State of Telangana
SCI W.P.(C) No. 202/1995 T.N. Godavarman Thirumulpad v. Union of India & Ors

21
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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, NEW DELHI
ORIGINAL APPLICATION NO. 425 OF 2023

IN THE MATTER OF: -
Deepika Khari

Applicant
Versus

State of Uttarakhand & Ors. Respondent(s)

Affidavit on behalf of Respondent No. 6 Forest Survey of India) on 0.A. no. 425 of 2023

dated 21.10.2024 and Hon’ble NGT order dated 10.09.2025.

I Anoop Singh S/o late Shri M. N. Bhatnagar, aged about 60 years, presently

working as Director-General in Forest Survey of India, Headquarters, Dehradun

do hereby solemnly affirm on oath and state as follows:

1. That I, Anoop Singh am holding the post of Director-General in Forest
Survey of India Headquarters, Dehradun and | have made myself
acquainted with the facts and circumstances of this case and | am duly
authorized and empowered to make and swear this Affidavit and submit
the report for and on behalf of Respondent No. 6 (Forest Survey of India)
and | am competent to do so.

2. |, the deponent named above do hereby verify and say that the contents
of the above affidavit are true and correct to my knowledge and are based
on official records and nothing material is concealed therein.

3. It is respectfully requested that in view of the foregoing submission this
Hon’ble Tribunal may be pleased to accept the response from FSI or pass

further Orders as it may deem fit in the interest of justice and proper in the
given circumstances of this case,

The Forest Survey of India (Fsl), Dehradun has been impleaded as

Respondent No. 6 and the reply in the matter is submitted as follows:

Ris, wmald.
INGH, IFS
ANOOP,SDu‘ctor General

TS
Wt o et / Forest Survey of Indla
\m:;,tm'glmmm

1|Page
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Whereas vide order dated 21.10.2024, the Hon'ble NGT has impleaded
Forest Survey of India as Respondent No. 6 and directed to file the
response. Pursuant to the order dated 21.10.2024, the FSI vide letter
dated 11.11.2024 requested the Principal Chief Conservator of Forests &
Head of Forest Force (HoFF), Forest Department, Uttarakhand to provide
a detailed factual status report on the matter. A copy of the letter dated
11.11.2024 is annexed herewith as ANNEXURE -1.

Accordingly, the Uttarakhand Forest Department, through the Additional
Principal Chief Conservator of Forests (Environment) report dt. 24.12.2024

‘ (ANNEXURE-2) provided a factual report of the Divisional Forest Officer,

Dehradun Forest Division, dated 13.12.2024 (ANNEXURE-3). The Divisional
Forest Officer, Dehradun in his report has submitted that as per the
working plan para no. 19.9.4 Dehradun-Rishikesh highway has been listed
as important fire line and in the vulnerable areas (along the Highway),

control burning was done taking due care and precaution.

To verify the ground situation, the Forest Survey of India examined the
forest fire information available with us, together with satellite imagery of
the location at the stipulated time. A reference map for the same is
provided in ANNEXURE-4.

A perusal of the map reveals that the coordinates of the boint in the
photographs provided by the applicant (depicted as a red dot in the map)
lie on the National Highway 7 (depicted in black), right next to the
Chandrabhaga river (depicted in blue). The point is in Badkot Range, and
near the boundary of Badkot Range and Shivpuri Range. The only fire alert
in the vicinity was received through satellite SV-C2 on 11 March 2023
(depicted as blue dot in the map). This fire alert in Rishikesh Range was

received one day prior to the stipulat{ed observation by the applicant on

P

3 RiE, smad.  2|Page
ANOOP SINGH, IFs

{ Director General
wwﬁmurm&wonm
e, RRH 1 Kaulagarh Road, Detvadun
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12 March 2023. As can be obszl'\@ ;loathe map, a substantial chunk of
the forest area depicts burn signature, represented as a red patch on the

map.

As regards the fire observed by the applicant on 12 March, we observe a
strip of red dots near the highway along the Chandrabhaga river and
moving along the boundary of Badkot Range and Shivpuri Range. No fire
alert was received for this fire because either the fire occurred after the

satellite pass or it was too small to result in a hot pixel.

Since the fire burn areas along the highway and the range boundaries are

" in the form of a strip, the submission of the Divisional Forest Officer that

the fire was a result of controlled burning appears substantiated. In any
case, the fire was localized along the fire line and does not appear to have

spread to the adjoining forests.

The timing of the controlled burning on 12" March, right in the middle of
the fire season, is unconventional, since controlled fire operations are

usually undertaken during cold days (hence the term ‘cold burning’).

Since the Forest Survey of India is a subordinate office of the Ministry of
Environment, Forest and Climate Change, the Ministry requested our
comments in the matter that were duly sent, and were also incorporated
in the Ministry’s affidavit dated 06 January 2025, which is reproduced
herewith for the record:

“That the Answering respondent MoEF&CC had also requested the Forest Survey of India
(Fst), Dehradun to provide comments on the matter and FSI has also opined that the burning
of dry leaves in the Badkot Forest Range on Rishikesh-Dehradun Road was a part of control
burning being carried out under the supervision of an official of the State Forest Department.

A copy of the FSl letter dated 03.01.2025 is annexed herewith as ANNEXURE R-4".,

P

3y RiE, smad.

ANOOP SINGH, IFS
. / Director GendrdiP ag e
o I WaToT / Forest Survey of Indla
\WYEIRF 1R, 2BGH / Kaulagarh Road, Dehvradun
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It is also respectfully submitted th? t6c1o¥st Survey of India had strived to
file our response through email vide letter No. 22-516/2025-FGD-1069
dated 28.02.2025 (ANNEXURE-5). In response, FSI received an email from
the Consultant (Judicial), Hon’ble NGT dated 01.03.2025, informing that
the reply along with relevant documents was required to be submitted
through the e-filing portal (ANNEXURE-6). As per advice of the Consultant
(judicial), Hon’ble NGT, upon accessing the e-filing portal via the applicant
corner, the option for “Forest Survey of India” as an organization was not
available. This issue was immediately communicated to the Hon’ble NGT
by email and subsequently several reminders were sent for getting access
to the portal (copy of all communications enclosed as Annexures-7 to 17).

‘ Hence, FSI could not file the response through e-filing.

It is also respectfully submitted that the Forest Survey of India also strived
to file our reply through a legal counsel. FSI does not currently have any
legal counsel. FSl is a subordinate office of MOEF&CC, and MOEFCC already
has a large legal team. FSI requested the MoEF&CC, vide letter No.
IT/25/10-258 dated 10th June, 2025(Annexure- 18) and D.O. No. IT/25/10-
326 d.ated 19th August, 2025 (Annexure- 19), to provide a legal counsel for

e-filing in NGT portal, but the response is still awaited.

Itis respectfully submitted that after repeated correspondence and constant
persuasion, the organizational category option “Others” has been recently
added on the Hon’ble NGT portal. Accor_dingly, the Forest Survey of India
has registered itself on the said portal and is submitting the remarks
through in the present this affidavit on the e-filling portal of the Hon’ble
NGT.

" 3r Ris, wmad.
ANOOP SINGH, IFs

ABNACED / Director Genergl
ot aar ey FmtSwve’;:ﬁn&f ag &
\eBrerorg e, B 1 Kaulagarh Road, Debradun
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In view of the foregoing facts and circumstances, it is respectfully prayed
that this Hon’ble Tribunal may kindly take this affidavit on record and may

pass any other order as it may deem fit in the interest of justice.

& 10 2e0f ﬁ"\/

Date: Detre ding DEPONENT
Place: . —
" ANOOP SINGH, IFS
gonded: Yol oot
SHIVANI DO RA \uhmmf.mmmmmn
vl I / Shivani Dogee?
g A (vwudoln) / don 0FeaiROP)
o T wlam / Forest Survey of indid?
VERIFICATION

|, the deponent named above do hereby verify and say that the contents of
the above affidavit are true and correct to my knowledge and area based on

official records and nothing material is concealed therein.

DEPONENT

Rig, wmad.

ANOOP SINGH, IFS
FBIRRY® ./ Director General
e wor T8 / Forest Survey of India
\BYeToRg TR, R | Kauiagarh Roed, Delradun

5|Page
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ANNEXURE —2 2
LIST OF NATIONAL GREEN TRIBUNAL(NGT) CASES WHERE FSI, DEHRADUN IS A RESPONDENT
omﬂ:Ldo: SI No.|Case No. Case name Bench Role of FSI
o.
| 1 1 OA No. 425 of 2023  |Deepika Khari vs State of Uttarakhand and Ors NGT(PB), New Delhi |Respondent-6
Tribunal on its own motion Suo Moto based on the News item titled “India lost 2.33 million hectares of .
. I tree cover since 2000 Global Forest Watch” appearing in The Indian Express date 13.04.2024. NGT(PE), New Delni |Respondent-4
Determination of the number of trees cut or uprooted along the entire stretch of the road in question
OA No. 227/2024 through satellite imagery / Jabbu Lal Meena vs State of Rajasthan & Ors. News Item titled “Chunk of
. . L . T(CB), B -
3 S dated 14 May 2025 India’s forest, missing, after 27- year-delay to file reports Analysis” appearing in The Hindu dated NGT(CB): Bhopd]  |Resporident-5
28.04.2024
News Item titled “Satellite Data Shows Manipur Lost 52000 Acres of Forest in 4 Years: Study” : v
4 4 |OA No. 314/2025 appearing in the NDTV dated 06.06.2025 NGT(PB), New Delhi {Respondent-3
Suo Motto matter in re: News item appearing in Deccan Herald dated 05/01/2024 entitled “ Forest
5 5 |OA No.129/2024 Land Five times Delhi's geographical area under encroachment , Govt. Data shows” before NGT (PB) | NGT(PB), New Delhi |Respondent-38
__|, New Delhi '
OA No. . . 3
. News item titled"Largest green zone in south Bengal Jungle Mahal's forest cover shrinks by more than 7 g
MVUL & B ._Ow%mme‘_\MWmWM___ummﬂv half: Study appearing in the Telegraph Online dated 05.06.2025" [ NGT(ER); Kolkata  |Respopdent:2

Suo Motu matter in News item appearing in Hindu dated 11.12.2023 entitled “Cauvery basin lost

NGT(PB), New Delhi
transferred to

RD, FSI, Southern Zone is

¢ Rl buEnz nearly 12,850 sq. km of green cover” pending before NGT (PB) New Delhi NGT(SB). Chennai Respondent in this case.
< )
LIST OF NATIONAL GREEN TRIBUNAL(NGT) CASES WHERE FSI DEHRADUN IS NOT A RESPONDENT BUT INFORMATION ASKED BY CEC/MoEF&CC
SI No.|Case No. Case name Bench Role of FSI
. . e u ! L FSlis not a Respondent.
Suo Moto Case in the matter of new item tilted “ Assam forest shrink by 83.92 sq km in just two years . -
& LI L p L report” appearing in the Assam Tribune.com dated 22/12/2024 before NGT (PB), New Delhi NGT(PB), New Dalhl GMoMMMMMd sought from FS! by
. . M ; o ) " FSlis not a respondent,.
News item titled “UP gives permission to fell 112000 trees for road along Upper Ganga Canal . :
d € {paini. Easad appearing in Hindustan Times dated 01.02.2024 NGT(PB), New Delhi |However _.uO FS| isiarember f
the committee
i i ildli FSl is part of a committee where
10 3 ,
OA No.535/2024 Corruption Removal Society vs Dept. of Forest and Wildlife, GNCTD NGT(PB) Bhopal Ministry was a nodal agency
LIST OF SUPREME COURT OF INDIA(SCI) CASES
SI No.[Case No. Case name Bench Role of FSI
Suo Motto Wri i i
vmmzom MOV :w: Kancha Gachibowli Forest, State of Telangana FSl is not a respondent.
g ' : scl However, CEC requested FSI to

3/2025 with W.P.(C)
No. 287/2025

submit a report
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Writ Petition 1164/23

Wit Petition 1164723 dated 4/3/25 Supreme Cort Order in WP 1164/23 dated 4/3/25 way forward for

Received an e-mail form Prakriti

A
<

[

125804 of 2025

Technology USTM/RIST, Meghalaya

, |dated 43r2s implementation of the court order scl Srivastav on behalf of petitioner
along with Hon'ble Court's orders
WP (civil) 108/2008( |WP (civil) 109/2008( Wildlife First and Ors Vs MOEF&CC and Ors
Wildlife First and Ors
< scl -
> |Vs MOEF&CC and , Respondent-37
Ors
FSlis not a respondent.
However, DG, FSI Dehradun was
14 2 |W..(C)No 202/1835 |W.P.(C) No 202/1995 T. N Godavarman Thirumalpad V. Union of India & Ors (HPTC) scl nominated as member of HPTC
vide MoEF&CC Order dated
12.04.2023
LIST OF CENTRAL EMPOWEREMENT COMMITTEE(CEC) CASES
SI No.|Case No. Case name Bench Role of FSI
1 |wirit Petition no. Compliance of order of Hon’ble Supreme Court of India’s nmmmmm_ on 09.05.2024 in W.P (Civil) No. FSl is not a respondent. However
s 4577713885 4677/1985 in the M.C Mehta vs Union of India and others (CEC Aravalli) scl DG FSl is a chairman of the sub
| — committee
2 |SLP(c)223-1001 of |A. John Kennedy etc. vs. State of Tamil Nadu & Ors/ Judgement of Hon'ble Supreme Court of India :
MM 2005 dats 24/03/2025 |SLP( c) 999-1001 of 2005 date 24/03/2025 (CEC Agasthyamalai Landscape) scl Information asked by CEC
— 3 |lANo. 125503 & Shri Shubham Upadhaya Writ Petition (C) NO. 202 of 1995 CEC University of Science and FSl is not a respondent.
YT scl However, CEC requested FSl to

submit a report

— 66~
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